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0.A. No. 143 of 1996 - \
L} . . ‘ \

{',\j’- 3

9.9.96 Learned counsel Mr. G.Sarma for the
v .
applicant. Leave note of Mr. B.K.Sharma.

\ ' Notices have been served .on

respondents No. 2, 3 and 4. No show cause has

been submitted.

Heard Mr. G.Sarma for admission.

Perused the contents of the application and

CW# 096 ~ A&/ thé reliefs sought.‘Ap.plic&.ation is admitted. __

' Written statement within six weeks. However, -
7 A [52(,&/“ vacation from 21.10.96 to 8.11.96. -
‘ 4Lﬁﬁ43 List for written statement and
77 Zﬁ- Coos |

further orders on 11.11.96.

»

order.Interim order dated 7.8.96 shall

_ ) ‘ continue. .
W “’l‘- :
:] g!,- *
. Member

'/ii%yeiA!;fﬂ/o ) . . Heard Mr. G.Sarma for interim

P9 ’

13w 11296 HE e atma fOr tho apnlicint.

) | HONE LSOF the L.SpdnudptBe <rittud utale=
¢ Lag not been ittt ade

o '
%W */{W ”‘““/{ - b - Hint Jor wit LR SLaturient ane

6—7 ')/‘~> ' LALShGl CEaal O3 o= lwile
/o
‘ BepCr .
xW ;\5/ .
i
v
| 22-11-96 Learned counsel Mr.G.3arma for
» VL % (,’)’ll_,(\l\ll m‘A fn.-l‘) . : ¢ _{ ‘l‘-
st Qe | the applicant. Leave note of Railway
. é,u,y\ jwb'?"‘”:H— 7 counsel tir.“.K.Sharma up tc 30-11-96.
‘. Written statement has not been submitted.
}%ﬁﬁi/ List for written statement and
A further order on 20-12-96.
9
\. Member
Iim ' 4
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Hr.CGe arme for the applicant,

Writcten statensnt has aot been
submicred, n:.&uf’hm £0r MEaM(Ke
Shorma submits that the wricten
statenent s almost ready and seoks
for short adjournmesnt, - .

List for wriitten statoment and
further or .ers on 6~1=-98, _' (

b

Learned counsel Mr G. Sarma with Mr
S. Muktar for the applicant. None for the
respondents. Notice has been duly served on
3 and 4,

statement has been filed. None has appeared

respondent Nos.2, but no written

for them so far. Mr G. Sarma submits that
this is a matter of appointment and requires
early hearing and disposal.

List for hearing on 3.2.97. In the
meantime the respondents may submit written
statement if considered necessary.

Send copy of the order to Eﬁe"”ﬁf

respondents.

Mr 3.K.bharma, learned counsel
for the re:pondents has got persomal
difficulty. Mr G.52rma, learned counsel
appearing tor applicant also nceds scms -
time to take further steps in the casc.
Accordingly we adjourn the case till

7 02 bg" »
Member Vice«=Chairman



4 0.A.No.143/96 ﬁ‘
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v“\ | 1072.97 Let this case be listed on 6.3.97 for hearing.

. Metnber -~
, ) nkm | Vice-Chairman

-

}gﬂz o

%M | PR P oy & 192
frn w— Mg 3194 C@\'\k/\/\m
pootres K L -
Leat . | 6.3.97 Let this case be listed on 20.3.1997 for

\Q_ ‘ L | | hea?:ing.' |

Member . ~ Vice-Ch@irman
- 1) o /W»ni{v\ nas
lfc,w» 5{“‘,& ) t;\t}'
d : . g
W A 20.3.97 We have heard Mr B.K.Sharma,learned.
5 j - counsel. appearing on behalf of the Railway
I ' administration at some length. Mr Sharma -1
thereafter finds it difficult to proceed in view
of lack of certain instructions. He prays for a
) N e o(/‘“('( 2, & Y - ' .. short adjournment; which Mr G.Sarma has no
~ " o Nod- 2 N ./ objection. Accordingly, for the ends of justice I
- . )2:, > o ﬂ ¢ we allow one week time for further hearing. ~
) Laves FP7mS . . .
eyl o 6\"& List on 31.3.1997 for hearing.
Vice-Chairman
3 o
al % |
31.3.97 , At the request of Mr. B.K.Sharme,
4 2 e 5% : learned Railway Counsel hearing is adjounred to
N\ — o 7.4.1997. |
' A - b . T rL‘//\) - .
| ./}-ﬁ*‘u’ /:37-\ 7£L _ List on 7.4.97 for hearing.
N D RespE %/ ;
\\ Membgr Vice-Ch&irma

trd

a\

A



trd

S

28=4=97

[— > -9
Replty Eiles)
0 o~ /sz\“jé O%

/M ﬁ;,slomv
kP 6L

et

fo 72

- on 9=6=97¢ ¢

subject to the result of the case.
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| M 0.A.No.143/96
; . 5;'
I " 7.4.97 Mr S. Sarma, on behalf of Mr B.K.
* Sharma, who is incharge of this case, prays for
. adjournment on the ground that Mr B.K. Sharma
' g is unable to attend court for his personal reason.
Mr G. Sarma, learned counsel for the applicant,:
vehemently opposed the prayer. It |is informed
that there are other counsel also. Mr-B.K. Sharma
is incharge of the case. Considering all these
o , we allow adjournment to 16.4.97. °
enber - Vice-Chairman
nkm
Pu
 joe 497! N - .
. _ » 16.4.97 Let the case be listed on 28.4.1997
/9 AR 7%CL , . for hearing.
\ ,27/&/* /‘ B%O ,
At

Vice~-Chairman

Let t.his case be listed for hear

Any appointment made ghall be

er
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15{7-597 We have heard MEeB,KeSharmg ’ .:Iea:

 Railway counse) at some lenqth.-'h'rhere'
) "after Mr.Sharma Submits that ‘he is

\',. © Unable to Proceed with: \

~ the case as-certatn records will have

. to be produced, and he pp A :

| “thg weeks time allowed foa:;:i:;rt;im "

‘ }@arnea counsel for the

.hct have-any objection,

List on 30«7~97 for héaring.

the hearing e

applicant do

Member Cye
’ Vice=~Chairman
1]
30.7.97 Mr. S.Sarma on ~behalf | of M.
B.K.Sharma, learned Railway Counsel prays for a ¢
short adjournment on the ground of personal
difficulty of Mr. B.K.Sharma. Accordingly the
case is adjourned till 21.8.97. '
Member . Vice-Chairman
nkm \
. .‘fgW <. Vo
IS
' 91.8.97 Mr G. Sarma, learned counsel for the

applicant is present.: The learned Railway
Counsel prays for some time to produce the

records.

The case is adjourned till 8.9.97 for
hearing. On that day all counsel shall remain
present,” or else the case will be heard ex

parte.

Mem:?Ber Vice-Chairman

9 0.9 7&%@,@ e~ wargs,
" ' | Pry AT
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13=13=97

dea

8.1.98

P9

Argument of both the counsel are
heard and conciuded, Oréor rooervod,

Momber ‘ ‘VicesChatoman

Common order delivered in open
Court and kept in OzpaNo-e 142/96%.
Copy of the order shall be kept in
thi% case.

Applica}{.on is allowed. No costs.

Member Vice-Chairman
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CBER. 1143/96 .
Me.Nirmali Daa
;_-Vs- ; _

U OOI & Ors.

~o.A. 144/95 -

: : 146/95
‘ Sﬁri P.J.Das

SR "j‘b;o.x & o8 -

GO 147/96

‘q%or:ﬁavorg.

7. O/h. 148/96
-vsnni'T;x,ﬁaé

] UQOQI & Ors.
9. O¢As” 150/96

shri M.Ghose

st-'
UeOeI & Orse

This . the Bth Day o'

sn:; p.K.barkar

U OoI & OI‘So
4.8

GUWAHATI anncu'”'"

.

ee0 - -

ooe _eeos-Respondents

b
]

TSI

‘eontd/-




-

‘UQO.I,&‘Oré.

| ishri s.x.Rai'
Taves o
-.-UQOOI & Or8.~

:13.»0‘A.155/95 | ST
: 'shri Bgc.Boro IR . ,;,- . ’f!;j,ap?11¢éﬁf;;:

' . . ’ : \ - ‘ o
E . Uo OeIl & Ors . : o P eoe T e se ~Resp0ndenth

_ o.A.'193/95 ”." | T
sm—x Rupak’ Chakraberty ees oo “Applicant

. -Vae S 8
'U;o;I,&ﬂOrs,‘ T

:

L N J

f'_"'sm. A.Devi SRS R '..'.";_ Appl icant

ﬁ;O;I & Orss . . L‘.  53 Respondents

By Advocatevnr.G.Sarma for all the petitionersm
By Advocate Mr.B, K.Sharma for all. the reSpondents._
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R g ” - ;, : Tfisv':;; )
'3 ' The: Railway Recruitment Board, Guwapgtij}ssned
the Employmeht-uctice\No.i/QS‘datedﬁzs-i-isésfgaf*ghe
purpose of appointment in various_postsuunderbtbefS6rth‘
'East Frontier Railway. In tb£saOriginalfgpplingion§~wéA
. are concerned with CATEGORY No.7 ] STEHSQRAséﬁgfilﬁnéiiéh)

" in the scale of pay of &. 1200-2040/- mentfoned in the

4 ey

- Employment Notice. Pursuant to thersaid”N$€&CQi

£ollowing results -

vy

"Date of Written Test 3 27=9-95 '~ - ' -~ -
Date of Speed Test § 04=11295"-(for!80%w.p.ms)
Date of Speed Test ¢ 05=11=95 (for ‘60 wepems)
Date of Viva Voce Testy 08=11=95"" - - 7 =~
Date of panel e
approveds: 4 09~11=95 " "~ .

The selection Board held the viva Voce test on
8=-11-95 for the recruitment of Jr.Stenographer {Eng)

‘under Employment Notice No.1/95 Cat No.7 in-scale
#s¢ 1200-2040/=~ and has found 16(UR =10,5C%2,5T-2,
oBC=2) candidates suitable for the said post and their
names are recommended to GM/P/N.F.Railway/Maligaon
in ORDER OF MERIT. '

_ AGAINST U.R.VACANCY

SN Roll Nos Name of Candidate - - -
1. 810704 Anjali Devi .
2. 610786 Asis Chakraberfy - °
3. - 810798 . Mrityunjoy .Ghosh

4. . 810018 Debasish Choudhury

Se 810589 - . Rupak Chakraborty

6. 810777 . Pradip Kre.Sarkar

7. =~ 8107A1 o Nirmali Das -

g, 810767 ! Kamala Deka = °

9, 810794 ‘Pabitra Kr.Kakati
10.- 810759 Satyanarayan Goswami

o mE e GE @GP @R we mb m G WE GM W Gw SR G G W S8 @R Ge G S e ew -

AGAINST S.C.VACANCY

1. 820123 T.Krishna Das
2+ - 820246 ~ Sanjoy Kre.Ral

_.-...-c'-—-u-t—-.a—-———

'AGAINST $.T,VACANCY

- eew mn em ew e Gw = ew W @

1. 830077 - Bijay Ch.Baro .

2. 830108 - Binoy Kre.Daimary.
 _AGAINST 0.B.C. VACANCY

1. 840025 Santosh Kumar

2 840052 Pankaj Jyoti Das.”

contd/=

we have thé

e




”!

-against Employment; Notice

quashing and- setting aside!of ‘the aforesaid

atedjs-9-1995 VIn thejmeantime in’ the

: und in ‘the" selection

__of Junior ‘Stenographer in lscale ks, 1200-2040/—-
ING.1/95 dated

'26=4=95 condudted by the Railway Recruitment

~-’Board, Guwahati, which-has necessiated c‘ance-“'f
;--"_ﬂ:llat on - of the entire selection are as




(a)

(b)

(c)

(a)

(e)

(q)

‘have been handled by a single individual =
(Member Secretary, Railway Recruitment Board)

‘qualified persons as under -

In the advertisement of Jr.Stenograpbgg.‘{_
required qualification was mentioned only “¢:
as Matriculate without indicating anythinq#ﬂ~j
about the qualification of diploma imn .70
shorthand and type-writting. The advertisement
also did not stipulate production of Diploma -
certificate. As a result, many of the candidates
did not submit the same although they were ™ ‘..
qualified both in shorthand and type-writ{ng ‘
and had diploma certificate. However, the./ .
Railway Recruitment Board, Guwahati, rejected
the candidature of many eligible candidates .
on the ground of non-submission of diploma
certificate, thereby deserving eligible can=
didates were deprived of consideration'forfﬂ
selection. ' .

Sample test checks revealed mistakes in
totalling in the written paper and in compu= "
tation of marks which has resulted in empanel=-
ment of candidates securing less marks and
exclusion of candidated securing more markse

In the recrivtment process, it has been

found that all the three stages of testiﬁd,
the knowledge and quality of the candidates

instead of getting the works done by different

(1) Setting of question paper for written
test. :

(11) Selection of distation passagee

(1141) Preparation final marksheet inclu=
ding marks for viva~voce test only
done by MS/RRB himself without any
signature from other two members, .
This has raised doubts of malpra~
ctice by MS/RRB. S -

As per Board's extant instruction 154 of
marks for written test and viva-voce together
is required to be fixed for viva-voce., But
in the subject selection, RRB/Guwahati had
adopted 15% of the sum total of marks for
written test (200 marks) shorthand test

(300 marks) as well as viva=-voce marks

(90 marks). The marks of shorthand test{300)
was therefore irregularly included in compu=
ting the marks for viva-voce test. This has
allowed the selection authority undue flexi-
bility in the final allocation of marks of

a candidate though he might have secured less
marks in written test, {

o

In a number of cases it has been noted
that marks once allottéd in the shorthand i
transcription sheets have been over-written/
defaced and new marks allotted, obtensibly

to favour the édandidates of evaluator's
d\Oiceo

It has been noted in some cases, that though
the shorthand dictation scripts do not con-
tain certain materials of dictated passage,
the type transcription sheets contain the
material of the dictated passage and in a Rkek

better way. This indicates adoption of mal=
practice in conducting the shorthand test,

U 2 N AN SREARL 7 -y
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ve 1rregu
n:the: selection. the -
,Veft withv‘

s

ddence:lamong
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dlway and in :
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'kancelled and
§oje) hould ‘not makeran]hgrievance
Vdstche same.” ERRREN I ‘

‘ ST

tt ed that. the

irregularities are tbw

600 applicants had been arbitraril
from ‘the competition by the office of t

Y excludedv

he Railway Recruit-4.

pplicintslhave assailed the‘action -of “the -

Ve terming

rities were detec~oj-

folds. namely. before the actual test

arbitrary,

15 the eye of law.

despotic.

VOid and not maintainable
Mr G sarma learned counsel for the

;pointed out that the employment pane
of c “_arities but

““fair means

1cants or -
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Progoty Snpply and CO-operative Socie

H

~fect thatnevery State action must be fair an
o o |

£ _4?:,'“ Tty ’ /
that the reSpondents had witr bias and malafide against‘.wthe~ o)

R
. .\‘,‘

applicants. arbitrarily Canceiled the panel Further. the

‘ i .nfaﬁn'
| respondents without giving anHOpportunity of being heard to
B e rdz»&“ . *':,' R
" “the applicants before such chcellation had arbitrari Yy

chancelled the panel According to him. such action is not o f‘H

e
ey
*“‘-:E

afsustainable in 1aw and in this regard’he placed reliance o
~the case of Pradip Kumar Das and otht‘ d 3
i GLR 459 whichhnas upheld in the order dated 8.5 1986 in )
) SLP (Civil) No 66 -of 19 6 by the Hon‘ble Supreme Court. Mr
“”Sarma further referred to the order dated 14 6 1996 of this d
'. Tribunal in O-.A No ] of 1993 in which after referring %

the aforesaid P.K.Das & otheﬂs case and also to D.V.Ramana g

"and others. 1986(4) SLR 50, the action of the respondents B

to withhold appointment of”sdﬁﬁééefnl;candidéteéfﬁi

' giving them opportunity of‘heﬁhg n;éfa*was~§éé~aéiaé'ahé ’

'“:», _1 .. ~ ‘ . - Ty

T In the light of the. above, we are now to consider

whether the acticn of the respondents in cancelling the o ;f

. conita/-

i e Dmerenl s e i et R II

!' . ' e ) . |



, themselves who had comhﬁkted the allfﬂed :

p

irregularities..The appldcants have had

‘fhﬁpanel in larger public,interest and in order to bring public

?f%vconfidence 1n the administration of the North East Frontier

‘“jfaailway. These are’ indeed lofty ideals. But we. are in these

“fo.As concerned with the que tion whether on their way

””ﬂtowards these goals the respondentSthad not trampled under
L ‘

foot the rights ot the applicants. Thereais no dispute of}'

;the,fact*that~tne select Panel was cancelled by the reSpono:‘"
vdents without affcrding,eny opportunity of being heard to

-the applicants before the cancellation Was made. In the

“5*case of Pradip xumar Das and other= (supra) 337 out of the. -

"J790 successful Candldateu wh* had been empanelled were
]

w,?screened out by the Nortn East Frontier Railway on. the

"7ground that some malpractlces were allegedly committed by

e

,ome of them. No opportunity of being heard was given to

fthem by the respondents before such action was taken. The )

vHon‘ble Supreme Court had held :

“It was necessary,according to the rules‘

of fairplay|and natural justice thdt:

_"these candiflates who were included in '
e i .. the original select; panel-of. 790.«candi - i
- f___hj_; ~dates: publiéhed by the Commission had. e
'WTfnyjkg;;},acquired a: right tcr getvempleyment iand . . - S
. ... . .therefore they were entitled to be o
:fheard before any prejudicial action was - -

.:\‘!éhul\» .



' _' 80-

,c?;-

“the Select Panel without affording an Opportunity ofé el;

heard to' the applicanta before the cancellation wa";
the}i“ g

Mr.B.K.sharma had submitted that theifact thl

applicants were selected and empanelled does not"bi
- Railway authorities to appoint the applicantshto th

R In fact, according to him it was clearly stipulatedj

hmployment Notice itself that the selection of the ' didatesjf':

o by the Railway Recruitment Board does not confer any,

T on the candidates. On the hther hand_ according to‘1A

ke %Upport ‘of- his contention that sdlected candidates can bé.
l
refused appointments- We are aware that there are law and

rules in“this regard The para 113 aforesaid reads thus J

cohege. |

Piamuiiaonons-x bty
e




ra way £or which he was selected In éhis particular case

of theirs. They had subjected themselves to the rigours‘

'3;5 “pllreSpondents. No blame,has been apportioned to them. They
f;had not also been allo%ed to reach the stage stipulated

“hin the para/rule mentioned above in order to_ascertain,

ffcounsel'had sought time to produce certain records to enable
S -

Vnﬂvhim to make submi sion. He Was allowed time. But though he-

':°~?:_'“al-e to produce anylanswer acript for the written test:

aslwellvas the speed test including tne passages for the

ndents against the

ipts or marking

We are in a ociety which upholds the supremacy of

L
!
|

ii the rule of law Thcrefore.aan admlnistrative action which
:is done without Obseerng cue process of law or. the relevant |

jl-vlaw or rules prescribed is liable to be . quashed. In the |
light of our discus ion and findings above. we are of the

view that the reSpondents ‘had arbitrarily and illegally

.C Ontdo P

e e et




-thin three months from the ?ate of . tbeirkﬁéééibt'

VIII) isqued by the reSpondent No 3 and the

Sd/- VICE. camfvmu
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Consolidated epplication ss per order dated 18.2.97 in

(s . o

0.4.N0.143/96

Miss Nirmali Das oo Applicant

Versus
Union of India & OTS. eee Respondents

An Applicgtion under section 19 of the Administrative
Tribungl's Act, 1285

INDEX
51 Noe Description of enclosures Psge No.
1. ~ Application 1t09
2. Verification T 10
3 Amnmexure A.l ‘ i . tA
4, Annexure A.Il.1
5. Annexure AJ.II , Py
Ge Annexure A.III . Yy
7. Annexure A IV ’ T
8. Annexure A.V : : Ml
o. Amnexure A,VI _ o
10. Annexure A, VII ' ’E
11, Annexure A VIIT \
12, Annexure A.IX . 9

%

For use in the Tribunal's offi ce:

- -

‘Dyte of filing
Registration No.

Signgture

!
]
L ]
1 ]
1
¢
H
[
]
: Registrar.
L

A/Hkn«ala' Dal.
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1.

. PARTICULARS OF THE APPLIBANT :

LN

Migs Nirmeli Das,

D/o Shri Banamali Das,

QI' 1\0.70"A, West Malig&on’
Guwghati -~ 11.

PARTICULARS OF THE RESPONDENTS :

1. Union of Indis represented by
the Secretary to the Govt. of India,
Ministry of Rallways,
New Delhi,

2. The General Manager(P),
N.F.Railway, Mallgaon, -
Guwahatl-lla ‘

3. Chairmen .
Railway éecruitment Board,
Guwehati-1.

4, Member Secretary,
Railway Recruitment Board,
Guwahati-1.

PARTICULARS OF THE ORDERS AGAINST WHICH THIS
APPLICATION IS MADE 3

This application is made for implementstion ‘i

of - recommendatlon of the selected candidates for appomt-

ment as stenographer(English) at the scale of pay

ii.

| f5.1200-2040 vide Employment Notice No.1/95 Category 7

- (Amexure A-ITI).

Restraining the reapondents from completing

the process of employment notice No.1l/96 Category 1

( Annexure A,IX)

iii,

Notification dated 05.2.96 under No,RRB/

G/41/90 issued by Shri B.Kalita,Chairmen, Railway Recruit.

ment Board,Guwehsti cancelling the recruitment peanels

of stenographer(English) in gcale 8,1200-2040 under

cgtegory No. 7 of Employment Notice No.1/95 dated 26.4.95

aNdececos
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jurisdicticn of the Tribunal.
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~and Craft Teacher(Bengali Medium) in scale f5,1400-2600
.under category No.6 of Employment thicé No.3/24 dated

19.12.94 (Annexure R.I of the written statement).

4. JURISDICTION : :

" The applicant declare thgt the subject

matter against whichshe wantyredressal is within the

5. LIMITATION :
The gpplicent further declare that the
application is within the limitetion prescribed under

Section 21 of thé’Administrative-Tribunal Act, 1985,

B FACTS OF THE CASE :

6.1 That the applicant is a citizen of India and -
as suchShe is entitled to all the rights and pr1V1leges

.guaranteed under the Constitution of India,

6.2 That the spplicant has passed the Mgtricul stion
Examination in the fear 1988 and B.A. in the year 1993
and also obtained diplome in‘typing and stenography. The

testimonisls are enclosed in this application and marked

as Annexure A-I A-I1,1 and A-II. Hindi typing certlficaxe

also enclosed herewith.

6.3 | That the respondent No.4 made an advertisement
for testing candidgtes for stenogrgpher in the scale of
pay %.1200-2040 through Ammexure A-III and it was clearly
written in the advértisement No.1/95 under clause 12

of the generzl instruc¢tions thagt the post of stenographer

mpy be increased or decreased.
: Contd..e
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6}4 . That the applicent in responée to the

' advertisémeht madé"by the Respondenﬁs on 26,4.95(as

appeafed in the Aésaﬁ Tribuné) had applieé for'tﬁé post.
of stenognapher. The said advertlsement runs as Employment
Notlce No.1/95 Category No.7.

| ' A copy of the said advertlsement is

a annexed herew1th and marked as AnnexureApIII.

6.5 B That the applicant"made application faor
appozntment as Stenographer at the scale of pay 1200—2040
g1V1ng all particulars such as academlc qualificgtlon,

age proof certmficate DlplOma certlflcete 1n typlng and

stenograpny etc.

6.6 "~ That the respondents belng satlsfled with

-the requlrements of the candldature for the post of

stenographer as noted above called for wwltten test fixing
the date as 27. 8.95. -
A copy of the call letter 1s anre xed here-

;witb.and the sgme is marked as Annexure A-IV.

6.7 | That.as per the cail~1etter}the applicant
appeared in the written test, did excellent in the exami-
nation and she became,éuccessful in phe téstland»accordinglj
thereaftér‘the apﬁlicant was called for4speed test both
in typihg and stenography and this wes held on74/5.11.95.

‘A copy .of the same céll:letter is gmnexed -

herewith and mgrked as Mnexure A-V.

6.8 That in the speed test the humble applicsnt
did excellent and éccordingly she was decla?ed succegssful
| ' | AnNdecees

Nigmali Dah .
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and thereafter the applicent was called for a viva-voce
test and in this test he1d on 8,11.95, she glso be came
successful and w;s éeIecﬁed by the respondent No.3 and
thereafter recommended the name of the applicant to Respon-
dent No.z for app01ntment. In view of 1ncrease of the |

vacancy, the respondent rlghtly and validly reconmmended

the name of the epplicant alongwith 15 others for- gppoint-

ment.
A copy of the said recoumendation containing
the naﬁe of ﬁhe gpﬁlicant elongwith others
aﬁe annexed herewith gnd sgme is marked as
- Annexure AFVI; |
6.9 That the written test, speéd test and

'viva,voce test are conducted by the Railway Recruitment
Board headed by the Chairman, which'is an autonomous body
like any other Baiiway Recruitmeﬁt Board in the country,
Moreover, one responsible officer was deputed to the Selcc-

tion Board on behglf of the Respondent No 1 and 2.

6.10 ) That the gpplicant begs-to state that as

per advertisement dated 26.4.95, once the cendidgte is
selected after going through all thé stages/tests viz
written test, speed test and viva-voce test and when the

name of the appllcant was recommended for gppointment gs

stenographer, the respondent No.2 is duty bound to gppoint

the applicant in the existing vacancy of the stenographer.

6.11 Tham the applicant beg to state that though
fingl list of 16 candidates including the name of the
applicant i.e., Annexure A-VI was recommended on 2.11.925 to

Respondent No.2..

Nitemals Dok .
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Respondent'Noiz for appointment,. the Respondent No.2

did take no actibn on it and the apélicant wgs at a

logs of having not received the appointment letter.

6.12 That the applicant made representation

to the Respondent No.2 dated 10 .6.96 requesting him to

made app01ntment of the appllcant.

-

A copy of the representgtion is annexed

herewith and marked as Annexure A-V1i.

G 13 Thgt the appllcant mgde gnother represen-

tation to the Genersl Manager i.e. Respondent No.2 by

regd., post and thereafter the applicant made a prayer for

early appointment to the Hon'ble Minister for Rapilways,
Govt, of Indié , New Delhi on 28.6.96 requesting him to
kindly look into thé‘matter and*aiso appoint her in ‘the
post of stenographer as she is in great hardship in
looking after her fam;ly. In the sgid representation, a
copy of result pﬁbliéhed.in local news pgper was attached. .
But no reply has been received till today from the Hon 'ble
Minigter in this regard. .

6.14 That the appiicapt made another represen-

tation to the Chief General Menager i.e. Respondent 0.2

_requesting him to gppoint her in the post of stenogrgpher

as she is facing great hhrdship. This letter dated 8.3.86
was sent by registered pbst.'The letter was received duly
by the Respondent No.2 but no action has been teken on

this. ' '
A copy of the representation dated 8.3.96

alongwitheeeee

Nisemald Dak .
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alongwith acknowledgement receipt asnnexed

herewith and marked as Annexure A-VIII,

6415 |  That while the appl;cant was anxlously

4wai£ihg for the appointment letter she was surprised to
see the advertisement Not*ce No.1/96 dated 20.5 96 where
th° respondents wanted to test 8 candidates. This adver-

tlsement appeareé in local news pgpers including notice

board asnd runs as category No.l. Having seen the advertisement

theAanxiety'of the applicant wgs multiplied and again she
approached the respondents and no response at all wgs there
from- the respbndénts. The gpplicant believes thgt some
foul play may take place in view of the advertisement
No.1/96 Category No.l dated 20.5.96.
A copy of the advertisement notice No.1/96
is snnexed herewith and marked as

Annexure A<IX.

In this coﬂnection, thé applicant beg to state that
alongwith her there are 15 other cgndidates also duiy
recommended for gppointment to the post of étenographer'
and while none of the-recommended candidates is appointed,
publication of another advertisem nt is creating suspicion.
In this connectioh, the applicant is e further beg‘to
state that there ﬁas another Employment Notice No;2/95
Categbfy No.l where 21 candidgtes were recommended for
eppointment of office clérk in the scale of pay #,950.2040
and 21l of them were gppointed though they were gppeared

in the tests subsequent to the applicant.

6.16 That the applicgnt ' beg to stgte that the
selection of the gpplicent is vslid only upto one year as

per existing rule of the respondents. )
) Contd...
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6417  The applicant beg to state that the
respondents by the notification dated 05.,9,96 under ref
No.RRB/G/41/90 fissued by Shri B.Kalita, Chairman,Railway

" Recruitment Board, Guwah&tl has cancelled the recruitment
- panels of stenographer(Engllsh) in scale m.lzoo 2040

- under category Noi7 of EmplOyment Notnce No.1/95 dated

- 26, 4 25 gnd Craft Teacher(Bengall Nedium) in scale of -

E.140052600 under Category No.6 ofAEmployment Notice

No.3/94 dated 19.12.94, action of which has resulted

mig-carrisge of justice and multiplication of illegalities.

7. GROUDNDS

7.1 u For that in view of the selection as per
Anmexure A-VI, the gpplicant was sure thét she would be
appointed soon under the réépondents and‘as-sudh the did
not make any attempt for eppointment in any other depart-
ment . o . _ - - | -
7.2 For that injustice will be done to her

if immediate,appoin%ment is-ndt issued. Moreover,alongwith

the applicant, the whole family will suffer very adversely.

7.3 . For that the father of the applicant who

has got a very‘good and recordable service has aiready been

retired from the service of railways and there is no

'earhing member to look aftér the family. .

7.4 Forthat the advertisement No.1/96 as
referred in Anmexure A-IX is. ill-concelved,confu51ng,
conflictlng, contradictory, inhermoneous and acting

upon it will be illégal and.uncalled for and the applicant

firmly believes thet this Hon'ble Tribunal will direct

theQOOC
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the Respondent No.2 to implement the recommendation
of Respéhdent Né.B’and 4(Annexure AF%I) and in the eﬁent
of hbﬁ;iSSuiﬁg such direction, the apblicaﬁt will be
. deprived of the right of appbintmept conferred upon her

after the selection.
7.5 ' For that the cancellation of recruitment
‘pdn&ls-iS'illegai, arbitrary,despotic,void and not

maintainabléxinfthe-éyé‘of law,

8. " RELIEFS SOUGHT FOR

"In view of the facts and circumstances
. of the case the applicant prays for the following reliefs:-
i, ~° That the applicant may be sppointed with
immediste effect with a direction to give the seniority
frémvthé daté of recommendation for appointment i.e,

dated 9.11,95,

ii. : - . That the respondents mgy be directed not
1to implement the advertisement No.l/96(Amnexure A-IX)

till the applicant is appointed.’

ii.a . To set 'aside and quash the cancellation
of recruitment panels issued by the Chairmsn,Railway
Recruitment Board,Guwyhati under reference No.RRB/G/41/90
dated 05.9.96(Annexure R.I of the written statement).
it " Any other relief/reliefs as this Hon'ble

Tribungl cwmsiders fir and proper. .
' o . Contod.‘o.o

AN
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9. INTERIM RELIEF PRAYED FOR :
i - ' Dhgt during pendency.of the disposal

of the application, direction may be issued to the
Resﬁondénts to éppoﬁnt the épplicaﬁ% with immediate effect.
ii. | That the respondents may be directed not -
to appoint stenograﬁher against advertisement No.1/96 1111

the applicant is appointed.

10, - WHETHER ANY OTHER APPLICATION/PETITION FILED

BEFORE ANY OTHER COURT/TRIBUNAL :

| fhe 8pplicant beg to state that $he has
not filed any other case application before sny Court/
Tribunal. .
11. FEMIDIES EXHAUSTED :

The gpplicant beg to state that she has

exhausted gll the remedies and there is no other aglternative

but to gpproach- this Hén'ble Tribunal for justice.

12, PARTICULARS OF THE POSTAL ORDERS :

\POStal Order No.
Date :
Issued by :
- Payable at :
13. A Index with particulgrs of @e enclosures

is enclosed.’

14,  PARTICULARS OF DOCUMENTS :

As per Index,

. Verification secess

' | “Nisemali Das.
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VERIFICATION

I, Mlss Nlrmall Das, daughter of

ohri Banamali Das, aged about 24 years, by caste

'~ Sudra, by religion Hindu, resident of R;y Qr.No.?O-A,
AWest'Maligaon, Gﬁwahaxi - 11 do hereby solemnly

‘affirm and verify thgt the statgmehts made‘in_paragréph

1 to 6 and 8 to 14 of the O.A. are true to my knowledge
and those made ;ﬁ paragraph'7“of_th§ 0.A. are true to

my légal advice and I hgve not suppressed any material

. facts .

AND. I sign this Verlflcatlon on this 24 day

of F’ww% ,1997 ab Guwahatl.

N:?mwv(’* Dasg.
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. @aubati & “ o] Gﬂnmersity

B.A, ( Three-Year Degree ) anmmatlon 1995
For Graduates under (104243 Pattern) .

Hlajor Course :

PROVISIONAL CERTIFICATE ' \

Thio ia to cortity that _ MNrmedi. Do .

(Registration No. 0‘2166659 419 90"9

o &}fpzmn//jyuo Cg[/?/fﬁ ?/0(( 6/, @awaéal[@_.

€ xamination Roll Cnﬂf-,og/ﬁﬁ#)/fquahlted for tke Degree” o} Bachelor. of

cArte (B.cb.) with a qna’or Course in_ %C/OMM&% o} thia cumvermty
in the year 1993 ., and was graded in Simple “Dave.

Gopinath Bardoloi Nagar _ . o . o= 1ed - /-/ZJJ“:”
Guwuhati—781014 (Assam) N¢ D 00 278 a Hleat REGTSTRAR
bq
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This is to certity that &ri/Srimati...;.
...was 8 student
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‘of this institute.

He/She has duly passed the fina! sxaminstion in this subject here under noted.

Typewriting . Shorthsnd

(i) English speed per mxnute40h‘P‘M' (i) English speed Per
80 WePeM, .

(in words )Forty words cer minute. minute....... .
(ii) Assamese spesd Per minute Nil (in woids) Blgntyworcs,.;er . lnute.

(in words )......... NAY . {il ) Assamese speed per

(iii) Hindi speed Per minute,,.. . Nil. .. .
(in werds ).Nil (in words) ......

1 consics: him/her qualcfsod t0 under tako the ‘duties of stonographe:/}yplst .

Dsted Guwahat:u %
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Cof l‘:(lu(':.lli(in of NCERT (iti) Competenee to teach

Colleye: " o
througl Asainese Medivm, AGE : 20 to 40 years,

RAILWAY NOTICE

RATLWAY RECRUITMENT BOARD :
GUWAIIATI

Station, Road, Guwahati -781001

(sl Date:26 4 95
MENT NOTICE NO. 1795
DATE OF PUBLICATION : 03.5. 93
CLOSING DATE : 946 95 :

Applications are invited in preseribed application form
abtainable from the important Railway Stations or in a
proforma taclosed herewith (Lo be neatly typed) ina standard
size thick paper, only one side) for the following temporary
pasts likely 1o be permanent on the .\furlhoast. Frontier
Railway. Applications complete in all respects atong with
required enclosures should be sent o the Assistant Secretary,
Railway Recruitment |’-§£H‘_(_|._Sl_}_l_[il)l\__llgﬂf_l_-:‘c_‘l_l_\l’ﬁ[l’:l(]_ 0
“Assam undcr certificate of posting 50 as 1o reach the Board's
office on or before 17.90 hrs. of 9,695, The applications can
also be dropped in the “Application Box" kept in the RRB
Office before 17.30 hrs of 9.6.95, EMPLOYMENT NOTICE NO.
AND CATEGORY_NQ. AGAINST WHICH. THE .CANDIDATE
APPLIES MUST CLEARLY REWRITTEN ON THE TOP OF THE
COVER ENVELOP'ES POSITIVELY,
DEPARTMENT : MANAGING 'P' BRANCH :
CATEGORY NO. 1 : ASSTT. TEACHER GRADE -I
. (BOTANY) in scale Rs 1640-2900/- for English/ Bengali
Medium Railway School, Temporary but likely to he made
permanent. No. OF POST @ 1 (UiR). QUALIFICATION : Iind
class Master's Degree in' Botany. (ii) University Degree/
Diplomain Education/ Teaching or Integrated two years post
graduate course of Regiondl Colleges of Education of NCERT.
(iii) Competence to teach through Englisf and Bengali
Medium. AGE : 20 10 40 years. ’

CATEGORY NO. 2 : ASSTT. TEACHER, GRADT.I
(PHYSICS) in scale Rs. 1640-2900/- for English/ Bengali
Medium Teaii« vy Higher Secondary School. Temporary but
likely tu he made permanent. NO OF POST : 1 (UR).
QUALIFICATION : (i) [1 Class Master's Degrece in 'hysics, (i)
Umwversity Degree/ Dipluma in Education/ Teaching, or
Integrated two vears post Graduate course «f Zeginnal
Cotenes of Educ ol SRORRT, GEY Compeience to t2ach
through English and Bengali Medium, AGE : 20 to 40 Years.

CATEGORY NO. 3 ASSTT. TEACHER GRADE-II
(SCIENCE) in scale Rs 1400-2600/- for Assamese Medium
Railway School. Temporary but likely to be made permancnt.

- NO OF POST : 1 (U'R). QUALIFICATION : (i) IInd class
Rachelors Degree with one of the following group of subject.
45" marks can be considered equivalent to Hnd Class where
there is no demarcation of class in Bachelor's Degree. (i)
Physics. Chemistry and one suhject out of Maths./ Botany/
Zoology. Or (ii) Botany, Zoology and one subject out of
Physics.  Chemistry. (2) University Degree ™ Diploma in
Education: Teaching or 4 years integrated Degree course in
Regional Colleges of Education of NCERT (3) Competence to
teach through Assamese Medium. AGE : 20 to 40 years.

CATEGORY NO. 4 : ASSTT. TEACHER. GRADE-]
(COMMERCE WITH SPECIAL PAPER BOOK-KEEPING &
ACCOUNTANCY) in scale Rs 1640-2900/- for Assamese
Medium Railway Higher Secondary Schaol. Temporary but
likely to be made permanent. NO. OF POST : | (ST).
QUALIFICATION : lind Class Master's Degree in commerce
with special paper Baok-Keeping and, Accountancy. (ii)

nbvessity, Dogree Dinloo g, Edugatipn ey -

b
S

L\/‘

L2 The number of viseancles shown may be Increased or

‘JJ‘

© O Rs TR0 209000

. CATEGORY NO. D ASSTT. TEACHER  GRADE-I
(COMMERCE, WITH SPECIAL PAPER BANKING) in scaule
for - Assamese Medium Raihway Higher
Secodary School Temporary but likely to by made

U permanent. NO OF POST 0 1 (SC). QUALIFICATION :(i)ih\d

Class Master’s Degree in Commerce with special paper
Banking. (ii) tniversity Degree/ Diploma in Education/
Teaching. or Integrated two years $ost Graduate course of
Regional Colleges of Education of NCER'T, (iii) Competence to
teach through Assamese Mediwm, AGE : 20 to 40 years,  *

CATEGORY NO.6: DEMONSTRATOR (PURE SCIENCE) in
scate Rs. 14002600/ for English/Bengali Medium Railway
Scheol. Temporarvy but likely to be Puade pervanent. NO OF
POST @ 2 41-UR, 1.8C)s QUALIFICATION : (i) lind Class
Bachelors Degree with Physics, Chemistry and one subject out
of Botany, Zoology. 45" marks can be considered equivalent
to Ind Class where there is no demarcation of class in
Bachelor's Degree. (i) University Degree/ Diploma in
‘Education/ Teaching or 4 years integrated Degree course in
regional colleges of Education of NCERT. (iii) Competence to
teach théouph English and Bengali Medium, AGE : 20 to 40
YOIrs,

}/T,L'}.‘_\:‘l'li?()l()’ NO.7:STENOGRAPHER: (ENGLISH) ln'séu‘ig
1s.:1200-2040/-. NO OF POST : 10 (UR-5,5C-2, $T-2, 0BC-1).
QUALIFICATION : Matriculate, SPEED : 80 W.IPM &40WPM.
in Siworthand and type-writing respeetively. Knowledge of
Hindi Stenography is an additional Qualification and will be
given preference, AGE: 18te 30 years, * + . 2 o ¢
DEPARTMENT : MEDICAL: '

. CATEGORY NO.8:STAFFNURSE in scale Rs. 1400-2600/-. -
NO. OF POST: 14 (UR-8,ST-2, OBC-4). QUALIFICATION : The.
candidates must have passed Matriculation or its equivalent
examination and possess a certificate as Registered Nurse and
Midwife having passed the three years course in General”
Nursing and six months course in Midwifery from a School of
Nursing or other Institution recognised by the Indian Nursing
Council or B.Sc. Nursing. Candidates passing B.Sc (Nursing)
will be given two advance increments on the merit of each
candidate under the sanction of competent authority. On
selection, their names must be borne in the Indian State
Medical Register. They riwust be able to speak in English, Hindi,
Assamese or Bengali. AGE : Between 20 to 35 years with 5
years relaxation for SC/ST candidates, Both Male/ Female

sandidies can apply, ” !
N.B: ’ ;
(i3 A Ucnera! Relavallos & aprer 2ge Bmits for al)

communities/ categories of candidates have been ghven by 2 |

years besides the age relaxation given in para-2. This-

relaxation is applicable for 2 years with effect from 15.7.94.
(i) The Candidates must have acquired the essential

- qualifications as lald down at the time of submission of

application. Candldates who have yct to appear at the
exanination and whose results are withheld or not declared
are not eligible to apply. vre T

1. GENERAL INSTRUCTION. o
1.1 ABBREVIATION USED : SC - Schedule, Caste, ST -, .
Scheduled Tribe, UR - Un-Reserved, OBC - Other
Bickward Class, LP.0."- Indian Postal Order, EXSM
-Fae-Serviceman, PH-Physically handicapped.” '

decreased. ] {

g&mmm(fcaln(ll(la}us can apply agatnst UR postsbut

they will have to compete with 'UR'candidates.”

SC/STYORC candidateg need apply strictly against

their respective vacancles only, . |

2, AGE LIMIT ¢ |

2.1 The age will be reckoned as on 1.5.95. The upper age
limit is relaxable as under :- '

!
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!&(LILLJAY RUCRULTHELT BOARL: t GUWAHATI -
(Under Ceortificate of Pogting) ™ . Station Road . L ‘

' Guwahati~1 3

~ NO. RaB/G/41/9 - . Dates13/10/957
Tiis ds your geuit Cord/Call Letter for SRERD-TEST 0f 80 Wok il ’z)zz?/f-'///, I
e 7S Tt S Pt sl

[

T o /e ,_/" ¢ | f
‘ . Your Roll Nuaber ig L’Q/O-}f‘{/ R -

You will not be = )
admd tted for tho Speod Test & -Viva=-Voce Test with 2
ut this Cell Letter/4dzit Card, Thig Call lettex/ 0'} 10

| 4ait Card however does not itsclf give any entit-
lement for gselection ,

: o
R&ECAUITMENT SBLECTION FOR THE ROST OF J Re STENOGRART ',

SCALE Rse 1200-2040/~,CATEGORY NOs 7,UNLER HMRLOYME - -

¢ 1/95 ON TOB NORDIZAST FRONTIER RAILWAY o ; :
¥ With reforence to your a

pplication for the post mcntioned V! E
, above, in responsge to the Employment Notice olted above, you aro .
I hereby adviged to attend the office of Chief Personnel Officer/ * -

go g;&au_wgy/uangaon,Guwahntis-'u M 4912495 at 9430 hre.. for Spbedy . -
Q! '3‘8' . ¥ . Sy *.*-N._._\ " )

|
. el oy . f’; ' i '
2o The VivgnVope:Test of the successful candidntes of Spead -
Teatiiflll be'held on 8,11,95! 1

To R 5e11,95 It Radloy Reoruitiont Bogrd.%wah?gi% ,
ation Road,Guyahati-1, SBAMIE Cpls, LBITER FOit VIVA-VOCE TE§Y
Ikl BE ISSUBLs The Candichnios Jﬁzﬁtfﬁgﬁl tholr resul® oﬂﬂ¥ﬁo'ﬁbtfcc
Honxd of ‘thig office on &% 6411495 end thogo cencidnbes who will
~quallfy in "the speed teost of 80 words per winute shouid eppear for
the Viva~Voce Tost on 8,11495 Thereforg, your pregence flay beo
required for more than four doys and you should come SO prepared .
3 You shoulg bring~§our'all'orig1nnl certificates ond Mark-
sheets along with respective ‘diploma certificates(i,ec. Shcrthand
& Type) on the Gay of -Vive-Voce Test,The $C/ST crnaicates nlso tmst
procuce their Caste/Tribe cortificate at the time of Viva-Voce tost.

4 - Request for postponment of tho Lato of Speec test and Viva
Voce test will not be congidered. and no abscnteo test will be helc.

5, You are also directed to bring th? Originnl Call letter for o
s the Written -test hold on 27,8,95 , - : :

o e o e+ =

-

£y

{16, dpproaching Chairman/RAB and or hik Scorctarint clreetly or 3
: Indirectly by a cancicate or any bcedy on his hebili regucszting undue
tconsideration for the recruituent will roucer . c-udiénte iieble
“ ;or disquakification o T :
1;

Ta :The'thdidntesdcqﬁ'givp‘$ﬁterviow oltiier in Lagiish or Mindd.
8. FOR §C/ST CANLIDATES ONLY | o
o UN‘?%S{K?WHUNW“ TGO Y0U ik W 10 .Vl Fidg

[ 1(3‘! RAIL#AY IN SECOND CLg$s FROM - (s

et e £ poer gt 2 2 PTG RLIATIL
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;, authorityt= RLycBd's Lt.Noo 5 NGHLy<be
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Raidway Recruitwmen’ Ueard:Guwahae b

ERARES S

NO, B /G /CON/155 /162 /1L .1 Date: 9-14-95"

v 'l"‘-.‘-“NO'P[.UH

~Sub:~ Racruitment selection for the post -
: of Jr.stenographer(®iplish) in

; . . scale Rs. 1200-2040/- under Employ- . .’

ment Notice No,1/95 catogoly No,7
Tand GM/P/AMLG's Indent No,£/227/216/
. RB/2/Hectt Pt.I1 dated 7.4.95,

B ey

[

Date.of Written Test: 27~8-95

of Speed
of Speed

Pate Test: 04-11-95 s for 80 w,p.m.)
Date Test: 05-11-95 ( for 60 w.p.m.)
Date of Viva Voce Test:09-11-95 S
Dato of ‘pancl approvel:09-11-95

The selection Bourd hell the viva voce
test on §.11,95 for the recruitment of Jr,Steno-
grapher (L’ng) under Employment Notice No,1/95
Cat.No.7 in scale It , 1200-20%0/- and nas found
16 (UR-10,5C-2,8T7-2,0BC-2) caultidatas suitable for
the said post and their names arc recosimended to
GM/P/N.F. Nailway /Maligaon. in ORDER OF MENIT..

+

< . AGAINST U, I, VACANCY

SN - Roll Mo, | Fame of candidate
1.7 810704 Angall Devi
: .2, 810786 Asis Chokravorly -
"3, 3 - 810798 . Mrityunjoy Ghosh -
T, . 810018 Debasish Chowdhury
) 5. .. 810589 " Hapak Chakravorty L
6. 810777 radip Kr. Sarkar
. I 2 SO 5t R LT 6 ‘
T, 810767 Kamala Delka .
. 9. 810794 Pabitra Kr, Kakati .
_____ (40, 810759 ' Satynuarayan Goswami_
N . . AGAINST S.C,VACANCY :
1, 820123 " . Krishna Das
2, 820246 Sanjoyi Kr. Rai
‘‘‘‘‘‘‘‘‘‘‘ AGAINST 8.7, VACMGYS T
1, £30077 Njay Ch., Barxo
2, 830108 Bincy Kr.Datimnry
"""""""""" AGAINST 0.0,C. vacancy 7T
i. 840025 Santosh Kumar
______ 2. -..-840032 _____ Punkaj Jdyotilus
Bl
( 1.;(:1,;52723?5/)/
Copy tg: I}g{i‘g“c’/g’(j\u ds, for ol tﬁtl_ﬁ}loltd'} GilY .

3. Paunct 11
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To
The Genzral Vapager
N,F,Railway, Mhligaon. *
Sub: Appointment to the post of 'Junior :
: Stenographer' in pay scale of $s.1200«2040
per month, '
sir, R

We‘hunbly beg to bring to your kind notice that :
our nanes were rococmended by the Rallway Recrulitment
Board/Guwahatl for appointment to the poat of *Junior- !
Stenographer! (English) in scale of pay Ree1200-2040/= -
Pele as pudblished in *'The Ascam Tribune' dated 12.12.95
and Employnent Neug' dated 23.12.95 etc,

]
!
. |

Sir, we are eagerly waiting for a fomal !
appointment letter since December ' 95, We shall doenm i
it favourable of your kindly look into the matter and :
arrange to issue the appointment letter at the earliest. j

Thanking. you,

Yours faithfully, |

Dated ‘006096 T . " 8d/= ,
(Miss Nirmali Das)

Selccted candldate for stenpgraphox

o
|

I
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The General Maniger (P) » 3 b
o N.F.Railw'ay, valigaon : ;
’ Guwah -t1~781 31 1

Respectédxﬁir,

in scale K,1200-2040/-

Ref:- RRB/Guwahuti's letter No.RRB/C/CON/155/
.102/Pt,I dt.9.11.95 and paper $ublication
in the-duily Assam Iribune on 12,12,95

—— |

' With due respect und hubble submission I 1like
to place before you the following few lines for your kind .
Perusal and favourable orders.

il

Subi= Appointment for the post of Jr.Stenographer;

hat Sir, as per RRB/Guwahatit ¢ employnent notice

T
No,1/95 dat, 3¢5¢95 X had applied for the post of stenographer
(English) 1in scale 15, 1200~2040/~ against category No,7,

Sir, with my hurd working and ebllity T become
suctessfull in the selection as declared vide RRB/Guwahati! g
;_ letter under referrence, It 1s palnful to me that t{11 now

arrangement for the appointment has not been done from your
level, : :

i Sir, there is no earning member in my faaily

~and we are four un-married dusughbers with one youngest brother
are depending on our old futher, who is passing his days with
severe menta§ agony after his retirement from rallway service
as a clerk, It wlli be surely g rreat help for the survival

of my fomily by offering the job to me usg prayed for, being
aualified for the sama. -

) . Sir, T hope and pray you will be kind enoygh
to appoint me fi1 the post without further delay for which act
of your kindness T ghall ba ever gruteful,to you,

IR iy AU ) Yours faithfully
: ’_ , ,f — ,
~ ( Mirmal4 Das )
C/0 Banamali Das

‘ Qrs, No,70A, West Maligaon
\ Guwahat$-781611

=

Copy to:= Secry/RRB,Guéahati,
Station Road,Guwahati-1 -
(I .+ .. for-{nformation & necessary

actiog early, . i

" Youra faithfully,
-1 Nl')‘mm/(,{ :Do‘()).
I , ( Narmali Das )

-
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_ ' Category No. 26 : BE (Mechamcal) IR
ki ; Category No. 27.: Dlpioma in Mech. Engmeermg
) . Category No. 28 : Degree in Mechamcab Elecmc“
i i - «{ College:: ’
: “~| {Category No. 29 : B -\. with Hindi as eler:tne subjc
e N .{ grduate with English as a subject plus.a degree or}
[ ‘. ".os- | standard of BA. (Hons) in ‘English and a degree or
’ --+ v 7| Cstegory No. 30 : Diploma in Civil or Mechanical|
' qualification of Dxplomn in Civil bngmecrmg becomy
Y : * . them.
- ’ .. CnLef'ory No. 31 : Degree in Civil Engmeermg
RA_KLWA'! RECRUI'NENT BOARD GUWW“ ) {Category No. 32: (10+2) with science and Maths. :
EMPLOYMENT NOTICE NO. l/l?)?)l : : Engineering also be eligible.
STATION OAD, GUWAHATI-78 ) S Category No. 33 : Minimum [TI cenlﬁcatcmDr"r“ts
(‘wgl"“;’fg/\f‘)/o&{?&/%' T - S - India, NCVT) in Civil Enyg. from recognised tnstitd
) ’ duration. Civil E Diploma holders and holdcrs
Applications are invited in prescribed forms obtainable irom any mlportant Railway Statlon - lnaumnon w:u n(l’s%bc ghglblc s -
o in proforma applicetion glven below (to be neatly typed in using one side only in astandard size | Category No. 34 : Matric plus 3 yrs diploma ln Cl\
thick paper) for the following temporary posts, likely to be permanent, in the Northeast Frontier recognised colleges.
itailway: Applications complete in all respects along with requucdenclosurcsshould besenttothe. Category No. 35 : Degree in CMI Engg. Dcpmmcr
4SSISTANT SECRETARY, RAILWAY RECRUITMENT BOARD : STATION_ROAD, GUWAHATI- Catcgory No. 36 : Degree in Civil Engineering Depa
781001, ASSAM under certificate of posting so as to reach the Bourd's office on or before 17-30 hrs. J@angory No. 37 : University degree preference b
Of,'}_QLQG_/%l h”i@ dl;%‘(*)c/‘agj’gg can alsobedroppcd in thc'Appllcntlon Box"kept in the RRB Oﬂ‘xce ‘| Honours & Master Degree. The candidate should
nefore §7-30 hrs. 0 - | ‘minute in English }or 25 words inute in Hi
SHPLOYNENT NOTICE NO. AND CATEGORY NO. AGAINST WHICH THE CANDIDATE APPLIES |, Srescribed egiiug’,{m 2:;1-1,-,“332; T
5{UST CLEARLY BE WRI'I'I‘EN ON THE TOP OF THE COVBR }.NVELOPES POSITWELY .+ | Category No. 88 : (i) Ilnd class Master's Degree i
. . ) . University Degree/Diploma in Education/Teachis
‘(‘?A“"GOE‘)EWE oF SCALE  STIPEND - ' VAdNCES . sEX Psmon - AGE ,course of Regional Colleges ofeducauon of NCERT
No N 3 . L.
) THE POST OFPAY  DURING T OF’ - ASON - .medium. ‘
// TRAINING ,UR SC ST OBc ’mfrAL. TRAINING 010698 _ ' Category No. 39 : (i) Hnd class Bachelors Degree v
r. Slonogfapher(l-‘nghsh) ~ri2w'{040/”'“v:. C1ai04% 01 627 0L 5 08+ Both 3 ENgARC18 to.30¥rs _ _ Botany/Zoology. 45% marks can be considered
. 3 AppF. Junior Engineers - 2000-3200/- Rs. 2000/- .02 01 01 = .04 Both 12 months ~<UTo A demarcation of class in Bachelor's Degree. (ii) Unive
" Sig/Gr.l *| OR 4 years integrated Degree course in region
- . th 18t 25 Yrs,
\. 3. épvlrl Signal lnspecwr/ 1400-2309/ Ra 11(225%// ()7 02 04 Uf"’ 14» Both 24 mom ] Competence to teach through English and Bengalxi
v . - . -
4. Appr. Tele C i- . 1400-2300/- Rs.1320/- 07 02 02- oz 13 Both 24 mom.hs 18co 2% ¥rs. | : (i) A GENERAL RELAXATION IN UPP.
carion &:,,;,T,’,'}Z'L n 1850/ . e : CATEGORIES OF CANDIDATES HAVE !
5. Appr. Tele Communica- 850-1500/- Rs. 950/- 08 0306 06 23 Both 12 months mwzs Yrs. A " RELAXATION GIVEN IN PARA 2. THIS.
tion Maintainer/Gr.-1if .~ . < e . WITH EFFECT FROM 4/8/95. . i
6. '(!‘;&T'\;s.)tl_ Draf'ts'nmn . 1200-2040/:° Rs. 1200/-- 04 _ 01 01. ot ) 97 A Both 12 months lSto 25 Yrs.‘ SN B (ii) . C IDA: MUST HAVE ACQUI
7. Tr. Electric Foreman/  2000-3200/- Rs.2000/- 01 01°—. 2+ 02 Both 12months ‘ZOwSOYm : *.© LAID DOWN AT TiiE TIME OF SUBMIS
STA/Deputy Shop Supdt. . A S . ) - HAVE YET TO APPEAR AT THE EX
8. Appr. Mechanics (Elect): 1400-2300/- Rs.1400/- 09° 06 01 03 . 18. Both ' 24 months mmzs’m. - WITHHE!.D OR NOT DECLARED ARET\
9. Tr. Asswt. Dransmnn .1200-2040/- Rs.1200/- 03 01 01 oL 06 gqm. 12 months 18to 25 Yra. -1 1. GENERAL INSTRUCTION R
Elect. - ' . . T P REV % : -
i ( D.n)u.:msn (Blectt - 1400233/, 821460/ — Oi .- = 0  Both 24 months 20:030Yrs.. ) “ S?_irc;“fgoif?"si Ve e L
il Tr. Head Draftsman 1600-2660/- Rs.1600/- 01 — =" — Ot Both 12 monthsi 20 to 20 Yrs.. . el Wlh 1w, U
(Elect.) . S ' S e - .. - .| - LPO.=Indian Postal Order. .
12. Traffic Apprennce " '1400-1440/- Rs.1400/- 06 02 01 02 11 Both 24 months 20 to 28Yrs. -1.2 The number of vacancies shown may be incrg
13. Commercial Apprentice 1400-1440/- Rs. 1400/« 06 02 02.01- 11  Both ‘24 months 20t28Ys. [ 1.3 SC/ST/OBC candidates ¢an appiy against UT{
- 14. Physiotherapist 1 1400-2300/- — ~ 01 — — — ‘01 ‘Both  — . 18t028Y¥sms., ", candidates. SC/SI‘/OBC cendidates need apj
15. Staff Nurse . ' 1400-2600/- - . 13.04 02 07 26 Both - . _~f:- 20t035Yrs. .- | 0 only.
16, Pharmasist 1850-2200/- — - 04 0101 017 07 Both ~ —il 20w3¥m | ., pepioarn , 4
- 17. Lab Asstt. . . 8751580/ — - 01-—01 — [ 02 ~Both - =i 18t028Ym |
18. App. Mechanics -~ _1400-2300/- Rs.1320/- 04 08 . Both 24 monchs. 18t028¥rs. - 2.1 The age will be reckoned as on 01-06-96. The , e .
Elect/DSL : '.,.,; L e S : \/@) By 5 years for SC/ST candidates and byL
19. Tr. Deputy Shed". | 2 Rs. 2000/-" . Both 12 mom.h‘s 20 w 30 Yxs. : ~ (b) By 5 years for Bonafide displaced Goldsr’
e Supdt (Elect/DSL)"-. g T P ' " .(c) By 10 years in-case of physically handicsy
20. Appr. ::ech;mm _‘; }'3,992399/; Rs. 1320/- . 80“' 24m°“"“ 18“’28”" | ° (&) Upto the age 40 years for “RESERVISTS"
DSL/Mecn) - /7 - - 3 U T I
. f\ppr Examingr - . {a00.1350/- Ha. 13207 - " Both 24 months 18 t_o o Yr& . _ (e) Upto the extent of service rendered by G
- 29, Tr. Asstt. ' x - 1200-2040/-* Re. 1200/-* Both ]:2 months . 18 to 28 Yrs K3 Labours/substitutes provided that the
Drafteman (meeh) = ¢ . . o S i L e S . (continuous or broken) subject to the con
: .23. Draftsman (Mech) - * 1400-2300/- Rs. 1200/- -0 . Both’ 24 moriths 18t028Yrs. . Administrative offices of the Railway org:
- 24. Appr. Junior Chemical . 1320-2040/- ' Rs. 1320/- * Both 12‘ months 18 to 2.: er.L e tive sozieties and Institutes upto 5 year;
& Wetallurgical Asstt, | -~ Y ST : upper age limit of 35 years whichever is |
= ?}i}fcffim ;_ﬁ;v 140025007 Rs. 1400/ 02 ST Both 1.2 months 2 30‘ (f) Upper age limit in case 6 widoyws, divorce:
e 26, Tr. De;n. ;Sh(;p . 2000-32%/; Re.2000/. 01 0101 — 03 Bowm iZ months 20 to 307 their husband but net remearried shzll s
Suptd. (Workshop) ) i ot S . B (g) Upto maximum age of 45 years for repatr
27. Appr. Mechanics 1400-2300/- Rs.1320/- 05 02 01 02 ,10 Both 24 months 18w 28Ym. - to India on Gr after 1st June 1853 and 1
pp . 0 4
(Workshop) - o . i i - Pakistan (Now Bangiadesh) on or after’s
28. Appr. Chief Train 2000-2200/- Ps.2000/- 02 "Ql — — 03 Both 12 mont.hs 20 t0 30 Yrs. . HOW'DQ APPLY ‘
o x‘;:‘:‘;‘]‘::m - 002250/ oL ~ — o1 ’_0'2 Both 18 10 28 Yrs. - 3.1 Candidates should enpiy in their own hands:
N _yoer., ':f'msr“’mn\‘{’\ﬁm 'zm 99 anf u.nm -8 Qn. 00, LT o Bogh V17 mantha- 1860 98 Vre ¢ - - pen{notinpencil)on asod auality nlain whiy
an U TR Y Rrea fe s - .
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- dustice Please.

'candidateg {includin

the post of Ste

. vouth woman,

. To
The Hon‘ble Ministequf Railvavs,
vernment of Indja,” - o
New Delhi, ,£:La g

Through the Respected\ﬂembers of Parliament
Shri Birendra Prasag Baishya. 1P (Lok Sabha) .

.

Sub:~ Praver for early appointment on bei
selecdted faor

Railway Service.

n

““Respected Sir,

With due respect [ ben to Iay before you the ¢
few lines fop vour kind consideratio

" and favourable arders for

1. That Sir, 7 an  a condid
Stenoarapher in the Hortheast Fp

ate for the Rost of Ennlish
RRE/Gumahati ‘g

ontier Railwav as advertised vide
Employment Notice

LR VN

No.1/685 dated 26.4.95  fop
Categoryv HNo.7,
1 & ¥ .
2. That " 8ir, dualified in the Written Yeat ang also
became successful in the Viva-voce Test Tt

ereafter, 4 Speed
Test wasg taken ang in that alsg I along with 15 (fifteen) other
9 5C, 8T 2 oBC) could be successful,

3. The results of the integr

noarapher (English)
ublic Advertisg

ated and final se
38 declared on
ement at the local dai

lection for
12.12.95 vide
lies.

RRB/Guwahati‘s P

now more thanm geven months have alreadv heen
al result vere anmnounced, but unfortun
essed for our actua}'appointment.

« s, I hope that you will feel the

running fram piller to post
finally when selected
hers. . :

20ony of an unemployed
for an emplovment gng
for one, jg being deprived fap no fault of

) Therefore, 1

to look into the matter
to appoint us early  a
tformally selected b

do hercby earnestly solicist your cooself

and advise tha MF Railway Administration
Qainst the posts fop which we hiyve been
v the RRB/Guwahati through duye process.,

Contd....(2)

ollowing

ately,




s - sz
. .
. o L. LX. ’
\/\ ’ < [ AR LI Ve
s .- a4 2

Hope, that you iwill shower Justice to an

unemployed
young woman belonging to the

do poorest strata of the society.
With sincere regards, . T :

' . . 3 [
v

Enclo : One copy of result sheet

publishgd in local datly.

Paper cutting of public . N
resentment over the issue,

. "Yours faithtully,
Ninvmole Das
{ Nirmali Das’'}
€C/0 Shri Banamali Das

Dated, Guwahati,
the 20th June'9s.

. . Ors. No.70/A, West Maligaon,
o - Guwahati-781 011, ,AS5AM, - .
L e . T * .o
‘\. . . . . ‘ . '.' i
1 ‘t. . N
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From Our Correspondem
:ONGAIGAQN, June 18—3
cting of the Bongaigaon
,trict Development Cominittee
s held on June 10. The
eting discussed the imple-
:ntation of special heslth
sck-up programme for pri-
ary school students .in the
.trict- and. asked the Joint
-ector of Health Services to
2pare a plan to cover all the
'dcnuor%SLPschpolsimhe
JA‘ .- -
Ade essmg the meeting me
puty Commissioner, Afteb
imed requested the heads of
rious development depart-
-ats to sub'mt fature p.un of

o~ e

jon to develop the district -

th jocally availsble resources.
The meeting also decided to
lige the water resources
silable in the district and the
qmunity poiytechnic ~-':eme
Bongaigaon Polytecsiic fer
2 benefit of the youth.
Land revenae i The .State
wernment has decided to
‘hnnce';vqland revenues . of

O PP N PAN e TP R I PLAIATCRNI s gy o e

R TA TR AN

%48 iy
UJAL

Bongaigaon town s per I.and
Revenue Re-assessment  Act,
1036. People who watt Lo submit
objectionsto theenhancemantof
land revenue may do so within
six weeks from the date of
publication of rifixation notifi-
cation in the Assam Gazette, s2ys
an official press retease.
Lawyers' resentment : The
Bongaigaon Lawyers' Associa-
tion opposed the move 1o
transfer the cases under Railway

L Properties L{Unlawlul  Powses
sicn)  Act, Mo Accident

Claims, Workmen Compensation
Act, ‘Consumer Forum etc 10
Guwahati. -A resolution was
adopted to this effect in a
meeting of the Association held
on June 7 under the president

ship of Sri Gopul Chandra Das. ¥

The meeting expr"mcd resent-
ment at the move made by the
Government without consider-
ing the difficultics and financial
implications fur. the litigant
public..

Convicted tor marder : The
Session Judge, Bongaigaon, M M

W@ﬁs h

n E}}am%@@

CT@E%? E.L @Sr“W%"L @ﬁ

From Our Cor.‘:s“ond"m
AZARA, June 18~ A work-
cp on the ‘recessity ol bamboo
-ops and its preservation” was
eld recen'l; at the Horti-
situral Pescar ch SLat.on ku.n-
gchi. 07
Participat mg m the wor}\shop
5 chief - guost, Dr

amboe use. -
e -t.at,eu that b.ﬂ.nboo ic ..lso

seseribed as “green goid’ and

timber cf the joor people

" Dr Bi pin ‘Khangie, Lsocxaté :

:O; of - Bis wanath

-1 Callege cnid S

rofe

sedhab Barsah, District Agrt-
cultarad Officer aiso attended
the workshop.

}hangia explad

Lot .x:‘.'(lu"s J"" utliisgtion

1534

ined the
i of

samboed

(‘

- Arge
nousEt

.',1

"Alok -
.uragohaln, of Gauhati Cniver- -
y, e:p!"‘ned the sigx:iﬁcance of'

Artisls

S:.se*_.m Parishzd also .sat c¢n

Narayan :(ahm,\umqerof tate

for Revenue ,and bex!umure

(Ind).
.Charns atdrad The Kam-
rup district comrmittee of ‘the -
Assam - Press Correspondents
Union staged atwo-hour gharna
on June 7 in front of the erc;e
-Office of Falasbari in protest :
c_gamsl the killings cf Parag Kr.
Das, +: Exccutive Editor

. A.somya Pratxdm Pabitra Nara-.,

_yan Chutia, Dtp:gg'.S rbx,\ari \-*d
sanik Deou o
South Ka'nrup Pross Club,

South Kamrup New \Vr.' ors and

Association, mm.af

va Dal Azaca Axi

riatg

any

Danrnm

¢harna. -
"I'w Kamrup district commi-

of APCU inter

.or:rd\:ml il‘e

ubmitted i
cc:npean:
- demmunding adequate

lournaibis,

_ploughing

Cﬂ@ ClK-1 LV
L? §> @;@.@i\@ ik ﬂ@g

Sarkar conviciad Abdul Rahunan
of Monakocha vitlage under
Manikpur Pelice Station 4o
undergo rigorous imprisonsient
for seven vears and to pay a fine
of Rz 3004 or in default to
undergo further rigorous im-
prisonment far two years under
Section 447 of IPC for murdering
Kanteswar Das of .the same
village.

The accused Abdul Rahman
attacked Kanteswar while
in the en
February U7, 1984 waich a lathi.
The injured Kanteswar disd on
his way to the hospital

Sri R N Das, Public Prosecutor
appeared for the State while Sri
W Mazhmud, advacate defended
t 'ﬁccuscd.

N ‘egr

igm&eaelectzon

et

et

e

&: - By AStaff Reporter

”‘GU'N-\}L\’U. June 18—The
failure of the N F Raﬂway

- authorities to 2ppoint any of th

s R s

! §6 successful candidates in tl.e .

-post of Stenographer evemafier |

Missing of &
boys crea?ég

. From Qur Corves -

DULLAJAN, June 18 — The if”
aged in between thirtecr and ffke:
'ubeh. ian and at different times d
created guite a sensatien in the ol
Altogethernine boys, allstuder
of the Jocality, were reported missi
three were traced and rescued Ly f

A large number of parents, gud
educational institutionbs of Duliaj
convened by the ofMicerin-charge o
June 17 to discuss the situation a.
prevention of further occurence of

we The poiice have roled out die
any exireinist oudtit in the rece
suspected thet some druy trefficke
lured thesc adolescent boys to carnt

The police adminiatration hast
and guerdians 10 be alert to keep 2
their adolescent children and to 3
they g0 out for private tuition aftes

The 0.C. of Duligjen police stat
adequate steps have bccn taken 1
misging boyy. ="

.The names of the mxssm, boys.
Cices IX, Monoranjan Chetla(16) C
Class 1X, Ganesh Ch, Gogos (i4) Ci
(lass V11 and Rasul GoJox (S +)Cla”

v

six months from the date cf *

an'\ouncon\ent -of  interview
resulis. [or the purpose, has been
" viewed by the conscious circles -
" here as on@ nore bid to deprive
" the indigenous poaple -of ot
- opportunities esin the Railways by
some vested interest circles
According 1o Wnowledg eab!c

1

-
Withdrawal
}LLJ ‘ Ay, ,A
GUWAHATL, June !S-—'l‘hz- vi
Centrat Cominittee meeting of Gt
e Assam People’s Front heid 1
recently here 2t Karbi Bhawan I

'so\mes, the Railway Recruit under the chairmanship of St &f
ment Board, Guwahati, had * Holiram Terang, Genera! Secree i~
. declared ten general, twg each of ; 187Y of ASDC . 2nd MiA o

© the Scheduled Caste, Scheduled - demanded  immediate with. 2l
'I‘rwk,e and GBC category candi- © drawal of Army Operationjn the  -pt”

i “dates, eligible for the post oi y State says a press release. a
Sl“nographe ihrough a news- i The meeting attended by all ¢

of « —Dﬁper now.catxon cn Degember the newly elected MLAs of ASCC. " 107
]2 1995, Most of these joh@ &nd representatives ‘of - other .

i seeh.,wr*re lnc'ﬂ vouths. i constituents namely Autononty i
But, despite there being some’} [emand Struggling - Forum -
écu'mea against the posts, the i (ADSF) -Mising Mimag Kebang &

X F Raitway authorities ha\ef) (%K) and CPI(dl-L), Lmur.,-‘~ o
Dpeen  allsgadly . showing not tion  dis scussed . the pon P
Sinterst w abw«o any of t';".ef;j. tical si:u:z*‘ a’ VL.

N < zad the ergar G
_;_ u’i‘ and ab 2

“Tgtand on the b 'rn‘.n?. issues ai PF

progen &

The faceting descrived rencs a¢

ed Ariny Op‘.rumn« in the m

in the name ¢l soiv u.g the 1)

(R

probiem

and o clogn
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' ',iRAlLWAY RECRUITMENT
.V BOARD : GUWAHATI. .
NO. RRB/G/41/80 ’
o .. Date :06.9.96. .
"*NOJICE - .
Sub : Cancellation of Recruit-
ment .panels of Stenographer |
(English) in scale Rs. 1200
2040/- under Category No. Tof .
'Employment Notice No. 1/96
dt. 26.4.96 and Craft Teacher
(Bengali Medium) in scale.
Rs. 1400-2600/- under Cat
- ) No. 6 of Employment Notice
! v ' ‘No. 3/94 dt. 19.12.84.

" Railway Board vide their

letters No. 06/E/(RRB)/26/12
dtd. 7.8.96 and $6/E (RRB)/
26/13 di 21896 have
cancelled the Recruitment
panels ~ of Stenographer
(English) and Craft Teacher
(BM) mentioned on the above
subject due to various irregu-
larities. Hencethe Recruitment
panels of Stenographer
- . (English) and Craft Teacher
: : . | (BM) stand cancelled. e
5 . . (B. Kalita),
: ' _ " Chairman
Railway Recruitment Board,
Guwahati.

RN/1328/1
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GUWAHATT B_.»‘NCH

‘Title of the case : 0.A.To. /7 § of 1996,
Miss Firmali Das ve. A'plicant.
-Vs- | ’

_ ' Union of India & Ors ... Respondents.
An application under Sec.. 19 of the AT, Act,1985

" IEDEX

Sl.No;',‘* "~ Description of pnnexures  Page Io,

1. ~ Application | 14009
'_2; Verification o .10

3.  Amnexwre Av] e o (L

4, - - Annexure A.l.l —-—v— /@

5¢ : Ammexure A.IT

6o © Annexure A,III ;{

7e . Annexure AJIV -———

8. : Annexure A.V 0?1.
9« Annexure A.VI. o2

10, Annexure AJVIL «— .. . o 27

1. Amnexure AJVIIT . - (6

12. Ammexure A,IX , '

e *““-—*—-9_172(’/5

N TAYE S _, %)

~

For use in the Tribunal's office :

Date of filing G« & <Z&
Registration No. (- [/ (/)”/5?(
Signature . éé;,féﬁfix>
' g , o L2/
' ééL.\Registrafﬂz 4’6

- . . s e

™~

T I R I B R I . . )

Nisemals :Dyu{

2_~8-‘76’
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1. PARTICULARS OF THE APPLICANT :

MlSS Wirmali Das ,

'D/o Shri Banamali Das,
‘Qr.No.,70-4, West Mﬁllgaon,
Guwohati - 11,

2. - - PARTICULARS OF THE RESPONDENTS

1. Union of India represerted by
the Secretary to the Govt, of Indie,
Ministry of Railways, _ _
New Delhi,

2, The General Monager(P),
. N.F.Railway, hallguon,
Guwahat1~11

3. Choirman,
. Railwey Recruitument Board,
Guwghati-1,

4, Member Secretary,
Railwaey Recruitment Board, .
Guwanatl-ll.

P
IS

3.  PARTICULARS OF THE ORDERS AGAINST VFICH THIS
APPLICATION IS MADE .

i. 1 This appllc tlon 1s mnde for 1mplemenmatton

- of recommendstion of the selected candidates for appoint-
ment as étenogrnpher\(Ehglish) at the'scgle of pey
%.1200-2040'vide Employment Notice No.1/95 - Category 7
(Ammexure A- . ) | | |

“ii. E Restraining the respondents from completing
the process of employment notice no.1/96 Category 1
(AmwmmeA, ).

4, -JURISDICTION s

‘The épplicantvdeclare that.the subject matter
sgainst which he Wantiredressal is.withih the jurisdiction
of the Tribunal. |

| Contdesess

Ntomade Dab.,
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5. LIMITATION - :

The ppplicant further declare that the

application is within the limitstion prescribed under

Section 21 of the Administrative Tribunsl Act, 1985.

6..” FACTS OF THE CASL :

.1  That the appllcant is @ c¢itizen of Indl and

as such he is entitled to &ll the,rights and privileges

guaranteea_ﬁnderﬂthe Constitution of India.

6.2 o That the applicant has paésed.the liatriculation
Examinition in the year 1988 and B.A. in the year 1993

and olso obtained diploma in typing and sﬁénograPBY. The
testimonials arevenclosed in this.application -and marked}
es Amexure A-I., A.I.1 and A-TT. Windl Typing thL{Aadi
o adso emilosade henawdK \

6.3 | That the respondent No.4 madé an sdvertisenent

s

for testlng c&ndldates for stenographer 1n the scale of

pay %.1200-2040 through Annexure A-III and 1t was clearly

wrltten in the Advertisément No.1/95 under clsuse 12

'of the general 1nstruct10ns that the post of s+enographer

mey be 1ncreased_or decressed.

6.4 - That: the applicant in response to the

gdvertisement made by the Respondents on 26.4.95 (as

'4 cppeared in The Assam Tribune) had applied for the post

of Stenographer. The sald advertisement runs as Erployment
Motice Uo 1/95 Category No 7
‘A copy of the said advertisement is annexed

 herewith end marked as. Annexure A-III.

\' . Contd‘.....

PQUiynaﬂ( Dah.
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K G
g
égé - That -the applicant;made'application for
&ppéintmént as stenographer et the scale of pay #&.1200-2040
éiving,all*@érticulars such as ecedemic qualification,
_%gé‘proof certificate, Diplong Certificate in typing end

stenogidphy ete.

'5.6 . " That the respondents being satisfied with the
#equireméﬁts of the caﬁdidature for the post of stenogrepher
és noted abové éalled for written test fixing ﬁhe date

ds 27-8-95.

A copy of the call letter is annexed herewith

B énd the same is marked as Ammexure A-IV.
6.7 That &s per the call letter the applicant
appecred in the written test, did excellent in‘the'examina-
tion and éhe became successful iﬁ the test and acéordingly
thereafter the applicunt was called. for speed tést both

in typing and stenography ond this was held on 4/5.11.95,

o~

" A copy of the scme call letter is snnexed

hereﬁith and mgrked os Annexure A-V.

6#8“" . 'That in the épeed test the humble spplicant
did excellent and accordingly she was declared successful
ahd'théreafter the applic&nt'was céiled for 8 vive-voce

test and in this tlest- held on 8.11.95 she also became
succesgful and was selected by‘the respondent Fo.3 and
thereafterjrecommended the name 6f the'applicsnt to Respon-
dent No.2 for appointment. In view'of increase of the

VaClIlICYV e ev e e e

Nirmale Db,
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vacancy, the respondent rightly and volidly recommended

the name of the applicant alongwith 15 oﬁherscfpr-appointl

ment.
A copy df the_said fecommendation containing
) the name of the applifant slongwith others
are annexed herewith and same is morked as
-Annexure A-VI, |
6.9 _ That the written test, speed test and viva-voce

test are conducted by the Railway Recruitment Board headed

by the Chgirmaon, which is cn autonomous body like eny

. : \ ,
- other Rezilway Recruitment Board in the country. loreover,

bme responsible officer was deputed to the Selection

Board on behalf of the Respondent Fo.1 and 2.

6410 That the applicant begs to state that as per

udvertlsement. dated 26. 4 95, once the cpndidate is selected

- after going through all the stages/tests viz. written

test, speed test ond v1va-voce-test end when the name

'of the gpplicant was recommended for app01ntment es .

| stenographer, the respondent No.2 is duty bound t0 sppoint

the applicant in'the existing vacancy<of the stenographer.

6.1l That the spplicent beg to'stﬁtekthat though

finpl list of 16 candidetes including the name of the

applicont i.e. Annexure A-VI was recommended on 9.11.95

to respondent lo.2 for gppointment, the Respondent lic.2

"~ 4id teke no action on it and the applicant was at a °

loss of having not received the appointmént letter., Even
this resemtment/inaction_of respondent No.2
was echoed & re-echoed 1nAthe news paper.

COntd. e 08 b o

' COpy of uhich.enclosed.

Nisomals  Dak.
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- 6.12 ) That the appliéant—méde representation >
to the Respondent No.2 dated 10.6.96 requesting him

t o mgke gppointument of the applicent..

-

- A copy of the representation is annexed

heréwi%h and morked as Annexure A-VII.

+

6.18 , That tbe}applicaht made another represen-
tation.io the Genersl Manager i.e. ﬁespondenb No.2 by
:'regd. post and théreaf£er the éppliE;nt made s preyer

for early apﬁoihtment‘to the’ Hon'ble Mimister for
Railﬁayé, Govt. ovandia, New Delhi on 28,6.96 requesting
Him to kindly look into the maiter and also appoint

her in the;post of étenographér as she is in greaﬁ
hardship_in'looking after her fémily.'in‘the said
rebreseﬁtationg 8. copy of fesult ﬁublished in local

hews paper was attéchéd. But no reply hes been received

till~toddy from the Hon'ble Minister in this regard.
. Copy annexed and marked as Annexure
. . A=VII=A. ' ' , .
6.14 ' That the applicant made another represente- -
tion to the Chief General Manager i,e, Respondent N0.2 )
requesting him to gppoint her in the post of stenographer
as she is facing great hardship; This letter dated
'8.3.96 was sent by registered post. The letter was
received duly by thefBe5pondent No.2, but no acﬁion has | ,

been taken on this,

A copy of the representation deted 8.3.96
albﬂgwith apknowledgement recelipt asnnexed
herewith and marked as Annexure’A,VIII,

Ty [

g ' - ) Contd.coooo
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6.15 That while the applicent was anxiously
waiting fop’thelappoihtmenﬂ letter she was surprised to
see the advertisemeht‘ﬁotice No.1/96 dated 20.5.96 vhere
the respondents wanted to test 8 candidates. This
adverti;ement appeared-in Locol news papers including
‘notice board and runs as category No.l. Hﬁ&ing seen the
advertisement, the anxiety of the applicéﬁﬁ was multiplied
angd égain she approached ‘the feépohdeﬁts and no response
atjall was there from the respondents, The applicant
believes that some foul play may teoke place in view of.

the advertlsement Uo.1/96 Cotegory No.l dated 20.5.96.

A Copy of the advertlsemenf notice No
1/96 is annexed herewith and marked as

Angexure -A= IX

S . e
LRI LR L T

In this conhectlon, the apollcant begsto state that
aiongwﬂth her there are 15 other candidntes also duly
recommended for gppointument to the post of stenogropher
and while none of the recommended candidates is Jppointed,
publication.of anotber“édvertisemeni'is creatihg suspicion,

" In this comnect:on, the applicant further begsto state that

© there was another Employment Ngtice No.2/95 Category No.l

“where 21 candidates were recommended for sppointment of

‘office clerk in the scele of pay #5.950-2040 and all of
them”were appointed though they yere @ppe&red in the tests
subsequent to the applicant.

A3 b | o

e

Contd....t‘

Aﬁyqnazx Dak .



6,16 " That the gpplicant beg to state that

the selection of the applicant is volid only upto one

year cs per existing rule of the respondents.

7 GROUNDS

7;1. ~ For that in view of the selection as per
Annexure A-VI, the appl;cant was sure.ﬁpatshe would be
appointed soon under the réspondents and as such she
did not mpke any atteupt for éppointment invany'other

departnent,

7,2 . For that injustice will be done to her

if immediste appointment letter 1s not issued. koreover,

-_ulongw1th the applicaent, the whole femily will suffer

very &dversely.

7.3 ., For that the fsther of the applidant

{

who haé got a very good and reCordable scrvice has elready

been retlred from the service. of rollweys. and there mxkl

_is no eurnlng member to look after the fﬁmlly.

74 " For that the advertisement .0.1/96 us

referred in Annexure A-IX is’ill-conceived,confusing,
conflicting, céntradictory, inhormoneous and acting
upon it wili be illegel and uncalled for and the
applicent firmy believes that this Hon'ble Tribunal
will direct the respondent No.2 to implement the i
recommendation 0f Respondent No.3 ond 4-(Annekure AVI)
ahd in the event of noniissging'such diréction, the
applicanﬁ will be deprived of tﬁe right of appointment

conferred upon her after the selection,
" ‘ ‘ : ' Con—tdoo.eooc

Nitmall Dak .



8. RELIEFS SOUGHT FOR

In v1ew of the facts and 01rcumstances of

“the case the &ppllc ant prays for-the follow1n5 rellefs-:;;

i. - . Thnt the appllcant -mey be app01nted with -

1mmedlute effect w1th a dlrectlon to glve the senlorlty
from the dute of recommendatlon for app01ntment il.€.

: dated 9. 11.95., ‘ R ‘
i, That the resnondenns'nay be direéted hot
to implement’ the advertlsenenu No.1/96 (Annexure A;IY)
till the appllcant is sppointed, _

| iid. - Any other rellef/rellefu os tnls Hon’ble

Trlbunal considers fit & gnd proper..

. INTERIN RELIEZF PRAYED_ FOR +

9

'i, ' g | Thpt during pendency -of the disposal of
the application, dlrectlon may be 1ssued to the Respondents
“to app01nt the appllcant with immediate effect
Cii. | : ‘That the respondents may be dlnected not to
app01nt stenographer against advertlsement No.1/96 tlll

the appllcant is ap901nted.

10. WHETHER . ANY OTHER APPLICATIOF/PETITION FILLD‘
BEFORE ANY: OTHER COURT/iRIBUNAL‘..v-,, ,

v

The appllcant beég to stote +hut she hus
not filed any other case appllcation before any Court/

Tribunal .

Contdeieeee

Nisomali Db
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* REMIDIES EXHAUSTED :

The applic-nt beg to state “thut she has

exhousted rll the remedies and there is no other alter-

native but to epproach this Hon'ble Tribunal for justice.

PARTICULARS OF THE POSTAL ORDHRS

‘Postal Order Wo., 34 4$ 82

Date : o2 y- 4 c
Issued by : ( 272, Q Q(QMM\

Paysble at : . 3~

- [ [e—— [

An Index with particulers of enclosures is

enclosed. .

PARTIGULARS OF DOCUMENTS :

As per Index.

VERIFICATION 4..eas

‘thmp‘,(,‘( Dah .
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"VERIFICATION

I, Migs Nirmali Das, daughter of
Shri Banameli Das, agédfabout 23 years, by caste
Ka,sﬁ;&_o%?i&, by religion Hindu, resident of Bly.\(;r.
No.70-A4, wést~Mé%iéaon, Guwahati - 11 do ﬁefeby
.solemnly'affirm and verify that the statements
mede in ppre 1 to 6 and 8 to 14 of the 0.A. are true
to ny knbwlédgé snd those made in paré 7*bf the
O.A. are true to my legel advice aﬁd I have not

suppressed any méterial fsets.,

AND I sign.this Verlflcgtlon on this 5% da

;2}1/~JZ/ ,1996 ot Guwahatl.

Nizrmals Dar.
waﬂ ﬁMU W)
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208K No. -0 | W A SI. Ne,
: | ~ Office of the
Railway High School, Maligaon

433

H. S. L. C. Examination Passed Certificate

r(ZFlis_ ts to cerlify that ér%i»/&mf NUQXYLG&A Dac .

.seﬂ/dau'gmet o df)ri/f)a[e %o\q\am(h Lors f_hl_]au_g’\cm,

wasa sfuc{en[of nis school. - ch/xi)ﬁc has passed fhe “H. &L \E L\amlnahon/
19 @QS from [rus school under Roll p ZQ?C] lo. 561 in Y Div. Ms

pet cﬂc[rm[ Qﬁarc{ of the said exqmmahon [sw/lxer dute of bicthis 7- g - 72
- Wo thie best of my

' moca[ ' cﬁarac[er

? w;sﬁ Fttm/ﬁer all succes in [nf

X .
D (\[\” LA ohLn
nﬂ L Hg'&;mter,
v RAILWAY\ BIGRLS(HOOL,
et M«L&%Nma\mg.w Brrgen.

L T

9

\_no\v[ec{ge and informalion fefshe bears a gcod

«* ““\

L ]
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B.A ( Three-Yea’r;Degree ) Examination 1993
For Graduates under (10+42+3 Pattern)

Major Course

PROVISIONAL CERTIFICATE \

'I ‘ Lhis is to certify that (,/1[(/./2 m&'éb@&/b ........ ............ e |

i (‘Qegwtmtwu 9’2@ o D2, 6668........ 04..4990-21.. )
| AHunoligue. Gands... (50{{@(9@, @uw&(ﬂaﬁz.
'|' €xammatton QRoll N Qg/' 3/90/&?%@;&1:4&3:@& jor the C,Deqree o} <Bachelor. of

' <lrts (B.cAh.) with « NMajer @ourase m(gf/ﬁwwaﬁé 03 thia cumuerotty
‘ " in the year 19~9‘3___,7_. and was graded in Simple Dase. «

j ' | . ) |
<\ Gopinath Bardotoi Nagar N? 000278 /{'ﬂé'a/bt/ \ : //r/JJI'LLJ‘
/[ ) AGuvuhau——78l014 (Assam) i . .‘ \' REGISTRAR

_ %/ T 4. Qf/t 199 ’ . OQ{/@?/?‘

| . L e
i BANT.D.C )[S-93[l—=—500]24 .9-93 . . At COMIOB"

’ \s. ‘ ' ‘ ( w ‘
S . o 5. 7. Rly, Maligeon! /

|

o § - - ——
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. ;p/y/ Jaug‘/&t /rdﬂl q/

MALIGAON CHARIALI,

CERTIFICATE /| DIPLOMA
ﬂ:’s s fo cat{z'/y' fhaf g‘ﬁ / C‘S/;:z'ma{(

C.OVT REGD. W A L

éri Banamall bas

Date 280951924

( Near ; STATEFED )

NIRMALI DAaS

sfudent of {Acds dnsflfufe.

was a

1. TYPE WRITING :

(a) English speed per minute X
(in words) X
(b) Assamese specd per minute %
. (in words) X
5. ‘Hindi'speed per minute 30
' (in words) Thir&y

I consider Hibd [ her gualitied

Maligaon Chariali, Guwahati- 12

i

Y W@mvm@a%%%%xm

gab ndatfabe

gLt

H, | sha Aas duly passed #he Final Szaminafion in the xug}'ocls Kero u"rd'ct nofed ;‘ g

2 SHORT-HAND .
(a) English speed per minute _ X

(in words) X
(b) Assamese speed - per~minute X

(in words) X
3.

fho dufies of Jypzs{

g,l‘

_ LCP‘ i
v . \4 A&? v Af v
A r_.me:mr

%x«mw\am\-cnww

\

HRR Kﬁ{’ﬁ&%{ﬁm#%*#%mw

A
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Estd.—1985
Miligson, 'Gmbt_ti-'lm o011
~ Dist.—Kamrup '( Assam )

- DIPLOMA
‘This is to certity that Eri/Srimati...;.. gi;rmali DB i e s
son/daughter/wife of Sri.. Qanamali .Ras... ...was a student a
of this institute. | a
He/She has duly passed the final exemination in this subject here under noted. 4
Shorthand ' &

Typewriting

(i) English speod per minute.. 40 h’. P’M‘ vees (i) English speed Per

“(in words yForty., words ser minute. ’ minute........80 We Pela... .. ﬁ;
(ii) Assamese speed Por minute Nil (in words ) Eighty Worcs, per ulnute. ﬁ
\ (in words )... JNEY {ii ) Assamese speed pet a
. (iii) Hindi spced Por minute..... Nido ... minute...NAX........
ﬁ (in werds )... Nil . N (in words) il E
i consider hm[hor quahﬁed to under tak; the ‘duties of stanoguphey}ypist. . ﬁ
T: Dated Guwahati-11 ﬁ
; The..2&th. March...1991. o

X

R B Bk R _. e P
’ \cnc;\\t o d._M."-T‘ RN ~0 put’

- Ca

™ - ’l/'.’ 4 ’

- .3. ‘A:Q"
RN AT
L Tg. "
e
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To | ﬁlgwno.g553$lﬂm~qasﬂ7 .

The General Manager (P)
N.r.Railway, Maligaon
Guwah ti-781011, ¢

Respected Sir, \
' - Sub:~ Appointment for the post of Jr,Stenographer
' in scile B,1200=2040/- :

Ref:~ RRB/Guwahati's letter No.RRB/C/CON/155/
102/Pt.T dt.5.11.95 and paper publication |
in the daily Assam Tribune on 12.12,95

With due respect and humble submission I like |
to place before you the following few lines for your kind
perusal and favourable orders. ,

That Sir, as per RRB/Guwahati'c employment notice
No,1/95 dt. 3.5.95 I had applied for the post of stenographer
(English) in scale f5,1200~2040/~ against category No,7.

Sir, with my hord working and abllity T becone
successfull in the selection as declared vide RRB/Guwahati's
letter under referrence, It is pPainful to me that till now
arrangement for the appointment has not been done from your
level, : ‘

_ Sir, there is no earning member in my family
~and ve are four un-married dasughbers with one youngest brother
are depending on our old father, who is passing his days with
severe mental agony after his retirement from railway service
as a clerk, It will be surely a great help for the survival

of my family by offering the Job to me us prayed for, being
auali{fied for the same.

: ‘ : Sir, I hopé and pray you wili be kind enoygh
to appoint me in the post without further delay for which act
of your kindness T shall be ever gr.teful.to you,

y

Yours faithfully

! —
( Mirmali Das )
- ) c/0 Banamali Das

Qrs, No.,70A, West Maligaon
Guwahati-781011

- Dated:=~ 8-3=96

s

Copy to:- Secry/RRB,Guwahati,
Station Road,Guwuahati-1 -
for information & necessary
action early, \

Yours faithfully,

i , : ( Narmali Das )

Lo - oo,



#.h . o
To A’ .&
The Hon-ble Mlnlster of’ Rallmavs. **:-ﬁ
Government of India, L . Eoe
New Delhi. ' T | i
Through the Respected Members of Parliament E ;%p
Shri Birendra Prasad Baishva, MP (L.ok Sabha) ‘ﬁ
. . ‘n“.
¥
Sub oz~ Praver for earlv appointment an being 3

selecdted for Railway 9erv1ce.

un.no.1ud Sir, _ e

CWith due respect I beg fo:,]av hefurm you the fo]low;nm
few lines for VO ki uﬂwldeﬁdtlﬂﬂ and favourable arderg for
iustice pleas

I

1. That Sir. I am a condidate for the post of rﬂﬁllﬁh

Stenographer in the Northeast Frontier Railway as ddvertised vide

RRE/Guwahati s i

Category Mo, 7.

,
-

, 2. That Sir, 1 avalified in the Written rest and _alﬁm
became successful in the Viva-voce Test. THnrﬂaffﬂr. a uuewd

Emplovment pNptice No.1/9%  dated 26.4.95 for!

. , i . \ . 1
1EBF Was taken and in that slseo I along with 15 (fifteen) other‘

candidates (including $C, 8T & OBpC) could he ﬁucaeasful.

Ha o The reaults of the Lnfnnratmd and final %e]mctlon Vo
the post of Stenonrapher (English) was declared on 212,95 v1dm

to lmob 1ntu the matter and advise the NF Railway Adminis 1Patlmm

to  appoint us early against the posts for which we  have %enr

. formallv selected by Lhe RRP/FUMdhatx through. due process

: | | ' | o {
- *;

Fp—

{ Contd".NH(EM
! s
[
. Z j
tL
3
i : Ly

RRE/Guwahati s Public Advertisement at the local daxllesn ' ﬂ
C . s t ﬂ
4, That Sir, now more than ven months have d]rﬂadv bheer
elapsed since our final result were announupd but unfortunatelw
nothlnu is being processed for our actual appolntm nt ?f
| i
H. I hope that you will feel the. aoony of.an unpmplmyéjn‘
vauth waman,,  ranning from piller to nmb* for an employvment dnﬁf:
finally when selected for one, is hPIHQ pr:vpd for no fault‘bﬁ
hers. : - '.%L
. . . J; L
~Therefore, I do herebv earnestly AQ]JLlﬂt vOur aoos e11

“?m%

L trt——
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Hope, that vyou iwill shower Justlcn to an unemploved
young woman belonging to the‘do poorest strata of, the socxety.

With sincere Pegards,};;:.Aj,_ S

Enclo : One copy of result sheet '
© published in local daily. B

Paper cutting of public
resentment over the issue.

Yours faithfully,

N /)Vmou&

Dated, Guwahati,

the 20th June '?6. : N ¢ Nlrmall Das )
L C/o Shri. Banama11 Das
. T e Grs. No.70/A, Wesd Ma]laawn,

. Guwahat1~781 011 QAS&AM
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Colteges of Bducation of NCERT. (iii) Competence to teac
Hu.m_;g'h Assamese Medium. AGE : 20 to 40 vears. éﬂ
TADE-

R T R | T T R TR

S P ", caTEGORY NO. 5 ¢ ASSTT. TEACHER GI

' A} RATLWAY ROTICE . (COMMERCE WITH SPECIAL PAPER BANKING) in scale
I T - Co SR IGA 29067 for Assamesy Medium  Railway Higher
: ' ¢, RAILWAY RECRUITMENT BOARD: ' P Seconaary Sehool, Temporary but likely to be made
© 7| permanent. NO OF POST : | (SC). QUALIFICATION :(i)lInd

GUWAHATI ; - Chass Master's Degree in Commerce with special paper

o

Banking. (ii} University Degree/ Diploma in Education/ |
Teaching. or Integrated two years Post Graduate course of
Regional Colieges of Education of NCERT. (iii) Competence to
teach through Assamese Medium. AGE : 20 to 40 years,
EMPLOYMENT NOTICE NO. 1/95 : : CATEGORY NO. 6 : DEMONSTRATOR (PURE SCIENCE)in
' DATE OF PUBLICATION : 03,5, 93 R scale Rs. 1400-2600/- for English/Bengali Medium Railway

R R B GUWAHAT! Station, Road, Guwahati -781001

TR

Date: 26.4 95

CLOSING DATE Q)iﬁ" 95 ™ School. Temporary but likely to be made permanent. NO OF

POST = 2 41-UR, 1-8C); QUALIFICATION : (i) Ind Class
Bachelors Degree with Physics, Chemistry and one subject out
of Botany,” Zoology. 45% marks can be considered cquivalent
to Iind Class where there is no demarcation of class in
Bachelor's Degree. (ii) University Degree/. Diploma in
‘Education Teaching or 4 years integrated Degree course in

Applications are invited in prescribed g’xpplication form
obtainable from the important Railway Stations or in a
proforma cnclosed herewith (Lo be neatlytyped) in astandard

. size thick paper, only one side) for the following temporary
POSLS likvly {o be permanent on the j\}ortheast Frontier

Railway. Applications complete in all respects along with .| regionalcolleges of Education of NCERT. (iii) Competence to
required enclosures should be sent to the Assistant Secretary, ' teach through English and Bengali Medium. AGE : 20 to 40
Railway Recruitment Board, Station Road, Guwahati-781001, © | years. T

“Assam under certificate of posting 50 as to reach the Board's

ORY NO.: STENQGRAPHER : (ENGLISH) in scale

office on or before 17.30 hrs. of §,6/95. The applications can ; RN N 1L 3
-also be dropped in the “Application Box" kept in the RRB , W “. f‘ NO OF_POST:EO (UR-5, SC-2, ST-2, OBC-1).

" Office before 17.20 hrs of 9.6.95. EMPLOYMENT NOTICE NO. : Qlu}UF‘IL-A'IION:Matnculzlxt.e. oPEED:S.O WPM &40WPM.
AND CATEGORY_NO, AGAINST WHICH THE CANDIDATE ]| in bl}o‘rt}tand and type-writing respectively. Knowledge of
APPLIES MUST CLEARLY BEWRITTENONTHETOPOFTHE | ¢ -t Hindi Stenography is an additional Qualification and will be
COVER ENVELQPES POSITIVELY, . 4 given preference. AGE : 18 to 30 years, - - L _
DEPARTMENT : MANAGING ‘P’ BRANCH: | DEPARTMENT : MEDICAL: . ' .

CATEGORY NO. 1 : ASSTT. TEACHER GRADE - ] CATEGORY NO.8:STAFFNURSE in scale Rs. 1400-2600/-,

. (BOTANY) in scale Rs 1640-2900/- for English/ Bengali NO.OF POST : 14 (UR-8, ST-2, 0BC-4). QUALIFICATION : The
Medium Railway School. Temporary but likely to be made candidates must have passed Matriculation or its equivalent
permanent. No. OF POST : 1 (UR). QUALIFICATION : Iind rexamination and possess a certificate as Registered Nurse and
class Master's Degree in' Botany. (ii) Uriversity Degree/ Midwife having passed the three years course in'General
Diploma in Education/ Teachingor Integrated two years post .| Nursingand six months course in Midwifery from a School of

graduate course of Regiondl Colleges of Education of NCERT. Nursing or other Institution recognised by the Indian Nursing
(iii) Competence to teach through English and Bengali Council or B.Sc. Nursing. Candidates passing B.Sc (Nursing)
Medium. AGE : 20 to 40 years. will be given two advance increments on the merit of each
, : candidate under the sanction of competent authority. On
CATEGORY NO. 2 : ASSTT. TEACHER, GRADZ. 1 selection, their names must be borne in the Indian State
(PHYSICS) in scale Rs. 1640-2900/- for English/ Bengali "1 Medical Register. They must be able to speak in English, Hindi,
Medium’ Railway Higher Secondary School. Temporary but Assamese or Bengali. AGE : Between 20 to 35 years with 5
likely to be made permanent. NO OF POST : 1 (UR). 1 ] years relaxation for SC/ST candidates. Both Male/ Female
QUALIFICATION : (i) II Class Master's Degree in Physics. (ii) candidates can apply. * ‘ .
University Degree/ Diploma in Education/ Teaching, or L/ NB: . .
Integraied two years post Graduate course of Tegioral 174 = 3% A Goneral Relaveilen lo wnoer age Smit for af
P Cdingen of Bducntien of NOURT, () Compelence to tead ‘ i A DTN R UMD % BPDET afe dilil tor Al

communities/ categories of candidates have been givenby 2
years besides the age relaxation given in para-2. This
relaxation is applicable for 2'ye4rs with effect from 15.7.94.
(ii) The Candidates must have acquired the essential
- qualifications as laid down at the time of submission of
application. Candidates who have yet to appear at the
examination and whose results are withheld or not declared
,_J are not eligible to apply. . . ¢
1. GENERAL INSTRUCTION. )
ABBREVIATION USED : SC - Schedule Caste, ST -
Scheduled Tribe, UR - Un-Reserved, OBC - Other
Backward Class, 1.P.0."- Indian Postal Order, EXSM
-Ex-Serviceman, PH-Physically handicapped, :
The number of vacancles shown may be increased or 1
decreased.

~ through English and Bengali Medium. AGE : 20 to 40 Years.
CATEGORY NO. 3 : ASSTT. TEACHER GRADE-II
(SCIENCE) in scale Rs 1400-2600/- for Assamese Medium
~ Railway School. Temporary but likely to be made permarent.
NO OF POST : 1 (UR). QUALIFICATION : (i) IInd class
Bachelors Degree with one of the following group of subject. |«
45% marks can be considercd equivalent to 1Ind Class where
. there is no demarcation of class in Bachelor's Degree. (i)
Physics, Chemistry and one subject out of Maths./ Botany/ 11
Zoology. Or (ii) Botany, Zoology and one subject out of O
Physics/  Chemistry. (2) University Degree/ Dipioma in
Education/ Teaching or 4 years integrated Degree course in v
Regiona Colcges of Education of NCERT (3) Competence fo v o
32

S

teach through Assamese Medium. AGE : 20 to 40 ‘years.

(}ATE\SG@R NO. 4. . ASSTT. TEACHER, GRADE-I SC/ST/0BC candidates can applyagainstiURpostsbut
(CON CB/WITH SPECIAL PAPER BOOK-KEEPING & they will have to compete with UR’candidates.
ACEO) CY) in scale Rs 1640-2900/- for Assamese SC/ST'OBC candidateg need apply strictly agsigst |
Mugiu ailway Higher Secondary School. Temporary but their respective vacancles only. - ‘ o ¥
likqty to be made permanent. NO. OF POST : 1 (ST). : 2 AGE LIMIT: - . v :
QUALIFICATION : lind Class Master's Degree in commerce i 2.1 The age will be reckoned as on 1.5.95. The upper age
with special paper Book-Keeping and Accountancy. (ii) ! limit is relaxable as under :- '

University Dvgrvﬁ_‘llli'nl(_mm in Ld”‘:é%’-ilr—r-xbiw}ﬂ”?“%““?"
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ut'this Cell Letter,
. Aazit Card however Qo

© RECRUITMENT SSLECTION FOR
- SCALB Rse 1200~2040/-,CATEGORY NO
- 1/95 ON TOR NORDIEAST FRONTLIER RAILMAY o

. above, in responsc o' the Efployment Notice cite
. hereby adviged t0 attend th

o \lest will be held on 8,11,95 a
- Station Ro
- Board of thig of
oo quallfy in the speed
oo the Viva~Voce Tost on 8, 11695,

%%%W&Mmm@%%w%ﬁ

. \Under Cortiiicate of Posting) . . Station Roa
- ; o » ‘ - D Guwahatie1
NO. RRB/G/41/9 , S : .

To -~

Inls is govr 4émit Card/Gall Lotter for SPRED-TAST of
/s ./-f’/:f~A".(“\ '
sarisot. N ele. W08 .

’ 4

e e

1)

. Your Roll NumberAig ,.f?7f%%??”v+;;;%;%€év
o You will not bg ! k& “g» 0.?€!mma., _—

admitted for the Speod Test &*Vi?a@Voce‘Testlwimuw
[diuit Card, This Call lettey/ .

) es not itself give any oentite
lement for seleotion . = -~ ., = - s

I |

THE POST OF JR. STENOGRARY b (.5
o 7,UNLBR R¥RLOYMBl 1. .-

1» - Wlth reference to your ‘application for fhe post mentioned
d above, you are
¢ 0ffice of Chief Personnel 0fficer/ °
Guwahati~11 on 4,11+95 at 9,30 brs. for Speed,

r

No Fo Rﬂilwﬁy/bial :ﬁ'gaaﬂ.ﬁ

... .

2y The VivenVote Tast of the successful candidates of Spead

| . 2, “N@“”t Rallway Recruitment anrd,Guwahgti% :

adyGuvahati~1. RO SEZARATE CglL, LETTER FOR VIVA-VOCE TEST:!

UED, The Camdidgzbe'shall,_aV@"@HéI?fresu;t'cn the Notice !
flce on @ 6411095 end thoso cancidates who will

tost 0f.80 words per winute.should appear for

| 7 0B, 11095 Therefore, your presence may bo
. required for mo

S T ' You should bring ‘your ail original certificates and Mark-
‘fzh%et}alongiwith respective ‘diploma certificates(i,c. Shcrthand
& Type

S« . You are also directed 4o hring-thf

e, e

. 84v- - FOR $SC/ST CANLLIa
Sy OF PO OTION B
. BY R&ILWAY IN SACONL C)

re than four days end you ghould cotie s0 preparod .

on -the day of -Viva-Voce Test.The $C/ST cendicates also sust
produce thelr Caste/Trive certificate at the time 02 Viva-Voce test.
4, '

Request for postponment of the Lato of .Speed test and Viva

5 Yoce test will not bg congicered. y

-and .no .abgentee test will be held,

- : . Oripginal Call letter for
Hie Written test held on -27,8,95 : o

6o 'ﬂﬁpkEéphing‘Chéiﬁménfﬁnafﬁﬁd or hik Scerctariat cirectly or
Indirectly by o cancicate ox ‘any bcdy on hig hchald requesting undue
conglderation for the r

ecruitient will render . cradicante ifiable
for disquebification o . - .. ‘ , -
,' R ! . P ,“" : '» :Q,< v ¢ l . . . e " ' _' ' ’. N - 4 .
“Is . The'candicates can'give intervicw eltier in sagaish or litnat.

3 OMEY o -
TS CGAdD YOU il ENTLET
455« FROM :

1

TU . ¥l FAcE

L3

NI Gl il TI
1. ($TNe) wND BACGKe ThisFans 48 available AUPLO 150ilelat N
| {uthord tys= RiyeBaf s Lt.Nos B{ NG} IJ<BL/ 280/ 122 ¥y .0 11.34)

»; ffM;Bﬁi;'1)=¥bu'érﬁwmdvisedKﬁosincr@ase the gpecd ~J . . rlenc and

. // - Wping to come:.out.guccessful in tihe ensuri.s . wor.s

i Bpeed-test 10 bé held om.4,11.95, (2)ion ~xe o cirected

" %0 dring attested photostat coples of aii Culplei tortifi-
tates and Martsheets and other certiZicet.s Ic. . dtstie
Original &t the time of viva~voce test L2 . t....lec dn
the gpeed test of 80 words per minute o ‘ .

DU AP S 4
Sy Ay s -
, ' P ; P rematasd % vl ates iy
AT . .‘M‘«?ﬂn?:.. ,«mé.mf'gé-.f-,m‘ o ALY N et e A

i L4 A
S ’ Lo

)
¥ g oA . L 2 7 et -
T e PR 7/
Wﬁ R ' . “ - , .’ R f.#;% :ﬁ‘\\.”‘ 3 . .

... Date:13/10/95
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Copy

fiad *we
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NO,RMB/G/COﬁ/iSS/iOQf?t,I Dater 9-11-95

I

Sul - Racruitment selection for the post

\

Date
Pate
Date
Date
Date

of Jr.stenographer(ﬁhﬁlish) in
scale Rg, 1200-20450/~ wnder Bmploy -
ment Notice No,i/95 category No,7
and GM/PAILGts Thdent No,E/227 /216 /
RIB/2 /Rectt pt,11 dated 7,4,95,

-y Sy ot

¢ Writton Tost: 27-8-95
¢f Spéed  Tegt: 04~11-95 é for 80 w,p.m,
¢f Speed  Pest: 05-11-95 { for 69 Wop.m,
¢L Viva Voce Tcst:08—11~95
cf panal approved:09-11-95

The selection -Banrd held the viva voce
test on 8,11
grapher (Engs under Employment Notice No.1/95
Cat.No.7 in
16(UH—10,SC_2,ST—2,6BC-2) canlidates suitable for
the said pos
GH/P/N.F.ai

Launel 1f

75 for the recruitment of Jr, Steno-
scale R . 1200~2040/- and has found

t and their names arc recomiended to
lway /Maligaon *n ORUED OF MERTT.

AGAINST U, R, VACANCY

Roil No, ' rame of candidate
1. 810704 Angali Devi
2, 810786 Asia Ciakravorty
3, 810798 Mrityunjoy Ghosh
A, . 810018 Debasish Chiowdhiury
5, 1810589 fupalk Chakravorty
- 6, 81u777 Pradip Kr., Sarcar
RS 810767
9. 810794
-_ﬁ___;1.9;____~_§192.5.?_____~v_-
AGAINST S.C.VACANCY
1, 820123 . Krishna Das
2. 820246 Sanjoy, Kr. Rai
""""""""""""" AGAINST 5,7, vaomgry T
1. §30077 Bijay Ch, Baro
2, 830108 Lincy Kr.Daimasry
/T AGAINST 0.3, ¢, vaoanor T
1. 340025 Santosh Kumar
B 80032 ______ Pankaj dyoti ?E ______
v ( I.nwxaizé,k/
tg: AS/Nw/Giy . for ot imearnia
%: Notice Boaxds, '

les

3
)
14
]
/
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,TO
”The ‘General Maﬂagar - o I | | ’
I Fﬁgaiiway@ M&lig&onc ' ’ !

' subs _' 'Appoiatment to ﬁhe post of 'Jumier

S ., Stenographex® in pay scale of QsazaeﬁmaOQQ
'ﬁ,:m.}_ = ;p@r manthn

_ we humbly heg to br&ng 0 your i nd motic@ that
, ’Gar RANEH WOIe wacemmenﬂag by theé Rallway Recruliment
._{Eaarﬁj&uwahati for appainu&ﬂnt to the post of. 'Junior
Stemographer’ (English) in scale of pay Re, 120022040/
U Pelte 28 @uhliﬂhed in 'The Aosan Tribune' dated 12.12.95

o  ngnd Egplogm@ﬁt Eeﬁs* dated a§w12¢@? etce

R 'Sixg E@_a%@ a&gerxg‘wﬁitiug for a forﬁ&i
appointment letter since Decembor f §5. We shall deem
‘ it favourable of your Kindly 100k inta the matter and
'-arrange to isru@ the u@@@iﬁtﬁ@ﬂg A@bt@? at uae earliasta-

Thasking :;m_zi@

" Yours falthfally,

D&@@d%ﬁ&én@é o 1 . i o SGf= .
S ' : (Miss Nirmeli Das)

- e -

selected candidate for Stenogra 2ph 6l

I
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7 Thr ASSGom
e it S e i~ RIS :_ o O R, 3 IS P A i - ==
. to- Category No. 26 : BE (Mechanical).
. r RAILWAY NOTICE ) Category No. 27 : Diploma in Mech. Engineering.
. N S . ) Category No. 28 : Degree in Mechanical/Electricg |
) ) - e . Co”ege"lf i ) ) i
. | Category No. 29 B.A. with Hindi as elective subjg
- grduate with English as a subject plus a degree or} .
standard of B.A. (Hons) in English and a degree or)
. Category No. 30 : Diploma in Civil or Mechanical}™
. qualification of Dipioma in Civil Engineering becomi.
: - ' .them. ' .
o o I’C&t,egory No. 31 : Degree in Civil Engineering.
RAILWAY RECRUITMEN ICategory No. 32 : (10+2) with science and Maths. 0.
EMPLOYMENT NOTICE Nf)- 1/96 Engineering also be eligible. :
STATION %11))' %37(%1481001 Category No. 33 : Minimum T certificate in Drots.
.. L7DATED :29/05/ 5% India, NCVT) in Civil Engg. from recognised Inatity
_ ~CLOSING DATE: 39/06/98 : ; ' ) - duration. Civil Engg. Diploma holders and holders
ations are invited in prescribed forms obtainable from any important Railway Station Institution will also be cligible. '

-ma application given below (Lo be neatly typed in usingone slde only In s standard sfze
r) for the following temporary posts, likely to be permanent, in tbe Northeast !:‘ronuer
yplications complete in all respects along with required enclosures should be senttothe
r SECRETARY, RAILWAY RECRUITMENT BOARD : STATION _RQAD, GUWAHATI-
SAM under certificate of postingsoasto reach the Board's office on or before 17-30hrs.
6. The applications can also be dropped in the «Application Box"kept i.n the_Ri"(B Office
30 hrs. of 30/06/96. o : ' : - )

ENT NOTICE NO. AND
ARLY BE WRITTEN ON THE TOP OF THE

CATEGORY NO. AGAINST WH

COVER ENVE

{CH THE CANDIDATE APPLIES
LOPES POSITIVELY. -

.
’

 Category No. 34 : Matric plis 3 yrs. diploma in Ci
recognised colleges. o . o
Category No. 86 : Degree in Civil Engg. Departmen
C:/megory No. 86 : Degree in Civil Engineering Dep4.
@angory No. 87 : University degre¢ preference
Honours & Master Degree. The candidate should|
‘fainute in English br 26 words per minute in Hij
prescribed educational qualification. e
Category No. 38 : (i) IInd class Master's

g .

"|. University Degree/Diploma in

ML

2!
Degree i
Education/Teachis

iME OF SCALE  STIPEND, " ‘VACANCIES . SEX PERIOD ° AGE, .;‘::;?: n(:fReglonalCOU?Ses of education of NCER
pOST . OFPAY Y DURING ' — 7. OF © ASO | --Teqiuim. o
E POS © . . TRAINING_UR SC ST OBC TOTAL,___- TRAINING 010898 _ ' | CategoryNo.39: (i) IInd class Bachelors Degree v
.pher.(English) % I 5073040/ "= 4raloa01°02 TOL 08 Both 3TVE 180 30 Y8 1 A Botany/Zoology. 46% marks can be considered
ior Engineer/ - 2000-3200/ - Rs. 2000/- 02 oI 01 — 047 Both 12 months 1. . ‘| demarcation of class in Bachelor's Degree. (ii) Unive
1 T . RN oo e " OR 4 years integrated - Degree course in’ regio
: 2300/- ; : 08V AR U 24 months 18 to 26 Y3, : ! ) - :
gnal Inspector/ 14002 0/- Rs. 1&25%/,_ o 0?'“_ m’w -%4“-,.B_°,m _ e ,o . % | Competenceto teach through English and Bengali
e Comtnuni- - | 1400.2300/-. Rs. 1320/~ 0702 02 02 13" Both 24 months 18to28¥rs” (NB. (), éAgggg;% S}E:LAXAC "fll)aN INHXE?
nspector/Gr.-11, . 1850/: © serl coe T e ot R A s ‘ AND TES HAV
ele Communica-  850-1600/- Rs. "950/- 08, 03 06 06 23 Both 12 months 18 to 26 Yrs. i RFL_AXATION GIVEN IN PARA'.Z-W!S,
intainer/Gr-1t v S T S Ty ** WITH EFFECT FROM 4/8/96. . - * -
e ftaman . 1200-2040/:" Rs. 1200/-+ 04 01 01 0V'% 07 Both 12months’ 18%26¥rs. | N’ (ji) THE CANDIDATES MUST HAVE ACQU.
., . : B P o en 2 Vre R DOWN AT 1%E TIME OF SUBMIE
tri 000-3200/- Rs.2000/- 01 O1*—- — 02, Both .12 months 20 to 30 Yrs. ) .+ . LAID DOY A
] oS B 91 Q0 BB BRI, | B D T AReD AR
fechanice (Elect) 1400-2300/- Rs.1400/- 0906 01 03 . 18. Both ~24 months 18to28Yrs. . WITHHELD OR NOT DECLARED ARE }
tt. Draftsman .1200-2040/- Rs. 1200/- 03701 01 oL ., 08 , Both 12 months 18t 25 Yrs. . 1. GENERAL INSTRUCTION vl
(El ‘ 1 404 q.o ’ r_‘ 1 v ! ‘:ll Both ax :Iﬁo "‘;5 :A‘;.)"e";'& o 1.1 ABBREVL‘&T;'ON ‘.TSED: ’ i,"-
Siomau (Bt} 1406.2200/7. Ko 12007 Gl ~ — 0 sth 24 months 2930 9,05, e g remCahar] e AL~ A, 3T ST
S Dransman  1600-2660/- Rs.1600/- 01 — — — Gi Both 12 monthsi %0 to 30 Yrs. ;;gflbnud‘;ﬁir’%:a’ 0‘;; e;.u:j.g‘,,‘.‘z.,..., Tiive, U
Apprentice ‘ 14.(_).Q-l440/- Rs. 1400/- 06- 02 61 102 '1_‘1 Both ,23 months 2050281{:3. . 1 .12 The number of vacancies shown may be incre
ercial Apprentice 1400-1440/- Rs. 1400/ .06 0202.01 11, “Both 24 mor_nhib 20t0 28 Y. ° 1.3 SC/ST/OBC candidates can apply against U¥
therapist < 1400-2300/: — o 01 —— — "0l Both = = —/ 18w28¥rs.. candidates. SC/ST/OBC candidates need ap
urse 1400-2600/- — - 13 0402 07 26 Both -  —]  20t86Yms." { . only .. : o . S
asist 1360-2200/-  — -+ 04 0101 0f 7 07 Both —i. 201030 Vrs. -9 AGE LIMIT . - -
Ste. . o76.1640/- — - 0r-—01 — . 02 « Both =\, 19t528Yrms. . 2'1“ will . S
fechanics .- .. 1400-2300/- Rs’1320/- 04 02 01 01. 08° Both 24 months. 18t028¥rs: - { L )eg?'efs be ;eclécé/g‘ as Ocr;i glg‘r%ai)e
DSL. . - .‘.;‘ e, e '—-'--N;E.-'f"ﬁ’:;’ ~: -;.\':_‘ — e 4 . ‘_..,: v. i . .'. . ea years or can ? an y
puty Shed . S ‘2000-3?00/-, Rs. 2000/ =0l = =0 Qlé;_B_tl)t:h 12 months 20w30Yrs. — ” %b) By b years for Bonafide displaced Golds:
(Elect/DSLY"- . <% - [ . N T I A A S=aiid e welee L oi(c) By 10 years incase of ph ically handic
Mechanics =~ 1400-2200/- Bs 1320/ 704 .4-91’ 02 0f 08 , Both 24months 18t028¥rs. - )i i+ (d) Upto t’;\e age 40 yem‘;ofs‘figgénvxm'
Mech) /., R .‘} . t :;",' ..‘, v,:“‘ ;g"*'w“ et lz -,--'“ ..: .h_”. ?I e e . - 5 ..;" .‘:.._: . . - LY . - * 4
e~ Bxaminer- 1320-1360/ Rs. 1320/ ! 06 {03 01 '02 712 Both 24months 18028, o . (e) Upto the extent of service rendered by C
stt. . - 1200-2040/- Rs. 1200/:7701 j-Fol =4 027 Both 12 mqnths:l\Bbo%S?f_g.‘,',:’ L Lab°(coﬁéiﬁf:?é‘;ifﬂ%f:&?g t?gfé:;%
sman (mech.) R R A ; (
sman (Mech) 400-2300/- Rs. 1200/-.+02 |~ 017" ‘3 03, Both - 24 months” 18to28Y¥rs. > |-° % . -7 AdmmistrativgofﬁcesoftheRai}wayorg
Junior Chemica{ 1_?20~2040/- ‘Rs.1320/- - 02 03 - : Both 12' months 18‘t:o 25 Yrs, i“. . ”‘ 7 tive sorieties and Institutes upto 5 yes
sllurgical Adstt. 77 7 T e e el e ol ae elin T G ahes o upper age limit of 36 years whichever s
emical />~ 02300/~ Rs.1400/; 02 10L = = 0. Both * 12 months 22 f0 80¥s.; 1 L % (f) Upper agé limit in case of widows, divorc
tallurgic . 03 "Both 12 I“"omh_s 206030'){':;5.' N I -" their husband but not remarried shalll

A A T A
240003200/ Rs.2000/: 01 ;91 o1

i. (Works . P L : N ’ "
Mechanic 1400-2300/- Rs. 1320/- 05 ;02 01 92 - ,10 Both 24 months. 18 po28Y:&
kshop) . N ' PR N L . :

. Chief Train } 2000-3200/- Rs. 2000/- 02 01 — -~ “03 , Both 12 mont.hs 200 30 Y'rs.
niner T ’ . , ' . . S

i Agstt. Gr.-11 1400-2300/- - 0l = — ~01~7-.0,2v Both | . 18t0 28 Yl.'&- .
TSP RN NGRS A(}%."x)g w/_ mr% i“"ﬂ“&r:"ﬂ*‘lw*’”*‘“m'ﬂ? Vi manthas 1R ta 98 Via

. (g) Upto maximum age of 45 years for repa

. to India on or after st June 1863 and

A * - Pakistan (Now Bangladesh) on cir after
14 HOW TO APPLY o

. 3.1 Candidates should apply in theirrown hane

*y .. pen(notinnencidon good analitv nlain Wh
RA

B
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from Our,(,orresponden
ONGAIGAON, June 18—A
ting  of the Bongaigaon
rict Development Cominittee
held on June 10. The
ting discussed the imple-
tation of special heslth
ck-up programme for pri-
y school students .in the
rict- and asked the Joint
ctor of -Health Servicés to
vare 3 plan to cover all the
ents 0f 963 LP schpolsin the
Fict. - e .
ddres.smg the meetmg the
uty Commnsszoner
wed requested the heads of
ous development depart:-
ts to submit future plan of
on to develop the district

locaily avallable resources. -

i¢ meeting also decided to
se the water resources
lable in the district and the
raunity polytechnic scheme
Jongaigaon Polytechnic for
benefit of the youth. - :
.d . revenne :: The Stale

erament has Jecided to-

asice ;1amd - revenues of

Aftab

Bongaigzun town as per L.and
Revenue Re-assessment  Act,
1936. People who want to sul. mit
objections to theenhancementof
land revenue may do so within
six weeks from the date of
publicazion of rifixation notifi-
cationinthe Assam Gazette, says
an official press releasc.
Lewyers' resentwment : The
Bongaigaon Lédwyers' Associa-
tion opposed the move to

+ transfer the cases under Railway,
oo LProperies . (Unlgwdful | Posses

sion) &ci,  Motor - Accident
Claims. Workmen Compensation
Act, Consumer Forum etc lo
Guwahati. A resolution was
adoited to this effect in a
meeting of the Association held

on June 7 under the “reaxdent- .

ship of 8ri Gopal Chandra Day.
The meeting expressed resent-
ment at the move made by the
Government without consider-
ing the difficuities and financial
implications for. the ~litigant
public. |, PN
Comvicted for muasder @ The
Session Judge, Bongalgaon, MM -

?@rk@h@p on bamboo

crops, preservation

. Narayen Kalitd, “mmqwr of‘:tate

From OL.r “ormspond"m ]
ZARA, Junie 18— A work-
ponthe® x.ecessny of bamboo
ps and its presena*!ox‘" was
d recentl; at the Hort-
ural ‘Research Station, Kahx
hi.
articipating in the \&orkshop
chief . guest, Dr

explamed the sxgmﬁcanue of
wboo Lise. ..

e stated that bamboo i is also
cribed sqgreen gold' - and
ber of the joor peopie’

r Bipin\ fhangia, Associate
fesbor i

woMshop.

r hangia explained the
hiniques and utllisation of
nbog crops in- the field of
ustry. Dr Basanta Kr. ‘Chakra-
1y of ¢ Assvm
versitv was the guest of

‘Alok -
agohaln, of Gauhati Univer-.
" Das,
. Asomiya Pratidin, Pabitra Nera- .4
yan Chutia, Dipak Sargiyarl and

© Artists  Association,

¢ District Agri-
“also attended .

‘Agriculture |

for Revenue .and bericuhure
(Ingd), -

Dhgrna gtagod : 'I‘ho Kam
rup district committee of “the
Asgam Press Correspondents
Unzo'\s'agedatﬁo -hour dharna

on Jurez 7 in front of the Circle 1
-Office of Palasbari in protest

apainst the killings of Parag Kr.
Exccutive Editor of

Manik Deori,

South Kamrup Press Club,
South ¥Xamrup New Writers and
Daxhala

.@f"@ml health ;%‘a@m -TED
- for LP students

Sarkar convicted Abdul Rahman
of Monakocha village under
Manikpur Police Station 4o
undergo rigorous imprisonnient
for seven years and to pay 2 fine
- of Rs 50,000 or -in defsult to
undergy further rigorous im-
prisonment for two years under
Section 447 of IPC for murdering
Kanteswar Das of .the same
village.
The accused Abdul. Rahman
attacked Kanteswar while

, olousiing, inl ihe . Relid LT

February ,!r’ h)bH nv\ 3 iatni
The injured Kanteswar died on
his way to the hospital.

Sri R N Das, Public Prosecutor .

. appeared for the State while Sri
M Mahmud, ad\ocatc defended

l "By A Staff Reponc‘r
GUWABATI, June lb»The

fz.ulure of the N F Railway
’ authormes to eppoint any of the
{ 16 successful candidates in thé

six months from ‘the date of

} 1Y
!
1
' announcement sof mtemew

{ resuits, for the purpose, has becn

i vicwed by the conscious circles
here as one more bid to deprivé ’

; some vested interest circles.

s - According to knowledg tmble
l. sources, the Railway Recrwt»
| ment Board, Guwahati,

i

I3

[

the Scheduled Caste, Scheduled

t dates, cligible for the post of

‘ Slénogmphex through a news-

} paper notification on December

12 1995. Most of these _IOY‘J
seekexs were local youths.

allegedly showing no

Luitpasriva Del, Amra Amarjyoti g interest t¢ al)sorb any of the}

Sanghe and Dakhin ‘Kamrup 4 .Selected candidates, allege the ¢
Szsetan Pamh d also sat on s%

dhamna. -

The Xamrup, mstr:c., coremi-
tice of APCU later submitted a
memozrandum to the competent
autherity oem*mmny adequate
security  to, the journalisis,
immﬂ-:‘:-o’-..,....'-.,_. PR

]

} post of Sccnographel even amrv

the indigenous people 'of job -
_opportanities in the Railways by -~

had .
declared ten gerieral, twa each of :

Tribe and OBC category candi-

! }-But, despite there being som¢ .
‘ "vacancies against the posts, the
N F Railway "authorities have-

¢
\
; (ADSF
f
’ +heen !
1]

Satyendra Sarma

memorial award
GUWAHATI, June 18— The
Assum- State Centre of the
* lustitution of Engineers (India)

PR L [P S

PP S

Missing of a
b@yg cregte

£

T3

- From Qur Corres

DLLIAJAA. June 18 — The ir
aged in between thirteen and fifge:

_of buligjan and at different times ¢

created quite s sensation in the oil

Altogethernine boys, all stude:

of the locality, were reported missi

three were traced and rescued by §

Alarge number of parents, gus
educational institutionbs of Duliaj
convened by the officer-in-charge o
June 17 to discuss the situstion a
prevention of further oceurence of

l r (& n()h( “ nf’bﬂ r'nu*n nui i nt n
any extremist outfit !u the vece,
suspected that some drug tiafficke .
lured these adolescent bays to cm'i2

The police administration has ¢
and guarilians Lo be glert to keep ¥
"} their adolescent children and to
they go out for private tuition aﬁex

The 0.C. of Dullajan police stal

adequate sleps hme been taken (‘

GUWANATI, June ~The
" Central Committee rieetnyg of
the Assam People’s Front held
- recently here at Karbi Bhawan
« uader the chairmanship of Sri
Holiram Terang, General Secre-
tary  of ASDC
- gemanded  Immediate with.
drawal of Army Cperstion in the
State, says 8 press release, -
The meeting attended by all

the newly elected MLAs of ASDC.

and representatives of other
censtituents namely Autonomy
Dema.nd Struggling
) Hising Mimag Kebang

(MMK) and CPI(M-L), Livera-

tion  discussed  the  poli-
tical situation of the State
" and the organisational position
of AP snd also adepted APF'S
stand on the bkurning issues at
present.

The meeting described renclv-
ed Arimy Operations in the Stats
in the name of solving the ULFA
problem as ‘most unfottynate
and o rinqr,:lﬁ::y_iq('rf‘\n‘_ frrmo tlgn

[N "

and  MLA

Forum -.

;'# miusing boys. - :
. -The names of the mismng boys?
+{ Clasa IX, Monoranjan Chetia (15) ¢
| Clags IX, Ganesh Ch. Gogoi (14) Ci
> | Class V11 and Ratul Gogoi (14) Cla™
g . :

&
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BEFORE THE CENTRAL F8IRATIVE TRIBUNAL \ E:{s\g:
| GUWAHATI BENCH., AN 3 3 g
« £ N
- MR
IN THE MATTER OF; - N %\g\ \4
Y . /
. 0o A. No. 143 of 1996, \@‘"
Slri'N. Das ees ADPlicant.

VS.I

Union of India & Ors. ... Respondents.
AND

IN THE MATTER OF 3~

Writton statement for and on

behoalf bf the respondents.

The answering respondents beg to state as follows -

1 | That the answexring respondents have gone
through a copy of the appliontion filed by the applicant

and hawe unders‘bood the contents thereof.

2¢ That save and egcept the statements which are

specificnlly admitted here-in-below, other statcments made

in the application are entegovically denicd. Further, the
statenents Mz which are not borne on records are alse
denied,

¢

-

B - That with regnrd to the statements made in
paragraphs 6.1 to 6.9 of the applieation, the answering

-

Contdeees 2
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respondents do not admit anything contrary to relevant

Dy. ¢

records of the eanse,

4, - That with regard to the statements made in
paragraph 6.10 of the application, it is stated that the
respondent no.2, i.c. General Mannger(P), N.F. Railway,
Guwahati, is not duty bound to appoint the applicant as
'recommended by the Railway Recruitment Board. Merc

eapanclment does not give indefeasible right to be appointed.

In this connection, provision of Indian Railway Establishment

Manual Vbl.I (Revised Ediﬁion %989) Para 113 may be referrcd
to which rends inter-alia - "Sclection of n candidate by

a Board or a Roilway administration is however, no guarantee
of cmployment on the railway which is subjeet to his
qualifying in the preseribed medical cexanination and to

his beinngthorwiso suitable for service under Govt," It
was also made clear to the applicant that the selection

of the candidates by thé Railway Becruitment Board does

not confer any right on the candidate for the post, through
Genoral Instruction No. 17 of the Employment Notice No.1/95,
agningt which thé applicant nmade his application for the

Post of Jre Stenographer (English) in scale fBse 1200-2040/~,

5 That with regard to the statement s made in para-
graph 6,11 of the application, it is stated that the list
of 16 candidates including the nane of the applicant was
reconnended on 9.11.95 to the Respendont No. 2 for appoint-

ment. The respondent No. 2 in his turn while processing

Contde..,.3
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the onsc for secrubiny of the bio-data and other documents etec.

as required, rccecived from the Railway Reeruitment Board

along with the list of 16 candidates, received complaints of
nalpractices and gross irregularities in the scleetion
process. Confidentinl letter from the Chicf Vigilance Officer,
N.F. Railwny, Malignon was rcceived specifically advising
the respondent No. 2 to pend offering letter of appointments.
The letter of the Chief Vigilance Officer, in fact, reads
ns under -
¥.... As a number of complaints have been rceeived
ﬁlleging adoption of malpractices in the above
recruitment and the sane are under investigation,
it‘is requested that no appointment letter for the
post of Jr. Stenographer (English) should bé issued
till a clearance is given by Vigilance."
Thus, in view of above, Respondent No. 2 refraihned

fron takinglfurther action for issuing nppointment letters

to the applicants. Subsequently the Respondent No. 2

rceeived a letter from Railway Board, for cancelling the
recruitment proccedings of Yr, Stenographer (English) due

to nemerous irregularitics deteceted by the Vigilance Deptt,

Copy of the letier is annexed herevith as ANNEXURE R/I.

Ge That with regard to the statements made ing gara-
grapghs 6412 to 6414 of the application, the answering res-
bondents do not adnit anything contrary to relevant records

of the easce

Contdo o 04'
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Te That with regard to the statements made in para=-
graph 6,15 of the application, it is stated that this is
not relovant with the cases of 13 applicants agninst 0.A.
142/96 to 155/96, who wore recommended by the Railwny
Recruitment Board, Guwahati. The advertisement Notice No.
1/96 dated 20.5.96 was for additional 8 posts of Stenographer
(English) in scale ks, 1200-2040/-. This has got no bearing
with the panel in question.

Another Employement Notice No. 2/95, Category
No. 1. is for the post of Office Clerk in s ecale 15.950-1500/~,
This category is quite different from the Category of Jr.
Stenographer (English) in sealc fs. 1200-2040/- and as such
this hds no relevance with the ease of Jr. Stenographer

(Bnglish).

8. That with regard to the statements made in para=-
8raph 6.16 of the application, the answering respondents

do not admit anything contrary to relevant records of the

CasC,

9. That the answering respondents subnit that the
aforesaid selection has to be cancelled in vicew of various
lrregularitics and malpractices in the sclection, As already
pointed out abo¥§ merc cmpanclment of a eandidate docs not
give any indefeasible Tight of appointment.xhksk Tho decision
to cancel the scleetion proceedings was within the knowledge
of the eandidates, The snid decision has been taken in the

greater public interest.

Contdee..5
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10. That the answering respondents crave leave
of the Hon'ble Tribunal to submit additional writben
Vétatement in case the snme is found to be ncecssary in

duc coursec.

11, That in viow of the facts and cireumsinnces
stated above, the instant application is not maintainable

and liable to be dismissed.

VERI FI CATION.
I, (M. BbRrAKMD , nged about _37¥

years, by occupation Railwny Service, working as Deputy
Chief Personncl Officer of the Northeast Frontier Rnilway
Administration, do>her0by solemnly affirm and state that
" the statements made in paragraphs 1 and 2 are true 4o Ty
Jknowledge, those nade in Paragraphs 3 to 8 are truc to
ny information being matters of records and the rests

~are ny humble submission beforc this Hon'ble Tribunal.

7 ugng&ﬂ*é

DEPUTY CHIEF PERSONNEL OFFICER
NORTHEAST FRONTIER RAIIWAY
MAIIGAON 33 GUWAHATI

FOR & ON BEHALF OF

UNION OF INDIA,

@y T ()

Dy. Ci'ev s ¢ LLeor (G)

go die + ..t Uai7E1011
»

8. 5, Bl Guuahcli.781011,
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Raillway Recruitment Board :¢ Guwahnati,
No. RRB/G/41/90 | Dated 5.5.96.
| NOT1I CE.

.

- Subs Cancellation of Recruitment pancls
of Stenographer (English) in scalc
R541200~2040/~ under Category No. 7 of

- Employment Notice No. 1/95 dt 26.4.95
and Craft Teacher (Bengnli Medium) in
Scalc Be 1400-2600/- under Cat. Fo. 6
of Employment Notice Wo. 3/94 dt 19.12.94.

. Railwny Bonrd vide their letters No. 95/E
(RRB)/25/13 atd 7.8.96 and 96/E(RRB)25/13 dtd 21.8.96
have cancellcé the Reeruitment pancls of Stenographer
(English) and Craft Teacher (BM) mentioned on¥ the above
subject duc to various irregulsritices. Henee the
Recruitment pancls of Stenographer (English) and CGraft
Teacher (Bi) stand eancelled.

( Bo Kalita )
Chnirman
Railway Recett. Board, Guwahati,

Copy forwarded for information and n/action tos-

1o @i(P)/NF Rly./MLG,

2. GM/Vigilancc, MIG.

3+ Becit. Scetion in officc.
%« Noticec Board,

( Bs Enlita)
Chairman
Rly. Reett, Board, Guwahati.



The respondents beg to s tate as follows

Te
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BEFORE THE CENTRAL ADMINISIRATIVE TRI BUNAL
GUWAHATI BENCH, '

IN THE MATTER OF :-

O.h. No. 143 of 1996
I‘!Iiss:’ N, Das se s Applieﬂnto
Vs,

Union of Indin & Ors... Respondents.
AND

TN THE MATTER OF z-

-

Additional writton statenents on

behnalf of the rcspondents.

That the answering respondents have already filed

“ - - U
their written statements ing the aforcesaid O.A. Howcver,
Eay
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aftexr filing of the written statements, the applicant prayed

for certain nmendment to the Original Applieation which has

since been allowed. Therc-after, the applicant has filed

congolidnted O.de

Instead of repeating the contentions

raiscd in the earlifr written statement, the respondents

crave leave of this Hon'ble Tribunal to refer and rely upon

the samc at the time of hearing of the instant O.AT‘Hoggver,

Contleeesel
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since the anmendnent has been allowed which hns now been ¢ 3 8.7
, o %
incorporated in the consolidated petition, the respondents

beg to file this ndditional written statement dealing with

the anended portion.

2e That the respondents have gone through the amen-

aed portion of the 0.A. and have unuerstood the contents
therecof. Save and cxeept the statements which are specifically
adnitted hercinbelow, other stotenents made by the applicant

are categorically denicd. Further, the stazements which arc

not bornec on rccords are also denied.

S That in the corlicr mmxti written statement, it has

alrendy been stated that the scleetion in question pursuent
to which the applicant has staked hig clain for appointrent

has alrendy Bcon cancelled in view of the various irregula-

rities nnd malpractices in the selection, The irregularitics
found in the sclecetion of Junior Stenographer in seale

Bs. 1200-2040/- agninst Employment Hotice No. 1/95 at 26.4.95
conducted by the Railway hieeruitment Boaxd, qunhati, which

hns neecessinted canccllation of the entire scleetion are

as follows -

(a) In the advertiscment of Jr. stenographer, required

qualification was mentioned only a Matriculate without

lndicating anything about the qualification of diplomn in

Contdesso3 \~
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shorthand and type-writing. Thé advertiscnent also did not )
stipuinto production of diplomn certificates As n result,
nany of the eandidntes did not subnit the samc although
they were qualificd both in shorthandmm and type-writing and
had diploma certificate. However, the Railwny Reerud tment
Boaid, Guwahnﬁi, rcjoctodvthc candidature of many eligible
enndidates on the ground of Bon-submission of diplomn
certificate, thereby deserving cligible candidates were

deprived of consideration for sclceetion,

(b)

Sanmplce test checks reveanled mistakes in totalling
in the written paper ana in conputation of marks which ghas
resulted in cmpanclment of candidates sccuring less narks

and exclusion of candidates sccuring morc nakks.

(e)

In the recruitment process, it has been found that

all the three stages of tosting, the knowledge and quality.

of the candidates have been handled by a single individual

(Membor.Secrotnry, Rnilway Becruitment Board) instend of

getting the works g@one by different qualified persons as

under -

(i)ISetﬁing of question paper for written test.
(ii) Sclectiongd of dictation passage.

(iii) Preparation of final markshect including marks
for viva-vocc test only done by MS/RRB himsclf
without any signaturce from other two members.
This hos ronised doubts of malpractice by IS/RRB.

~

&

Uy, Chiet Pers

-

K
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(a) As per Board's extant instiuction 15% of ‘marks for

written test and viva=voce together is required to be fixed
for €iva-vocc.

But in the subjeet sclection, RRB/Guwnhati,

had adopted 15% of the sum total of marks for written test
(200 maxks) shorthand test (300 mavks) as well as viva-voce
narks (90 nmarks)s. The marks of shorthand test (300) was there-
fore irrcgularly included in computing the marks for viva-voce
test, This has nllowed the scleetion authority undue fileoxi-

bility in the final allocation of mavrks of a enndidate though

he might have sceured less mavks in written test.

(e)

In a number of cases it has been noted that marks
once allotted in the shoxthand 1t

ro

nscription sheeds have been
over-wrltten/defaced and new marks allotted, obtensibly to

favour the candidates of evaluator's choice.

(£ It has been noted in some cascs, that though the

shorthand dictation scripts do not contain cortain anterinls of
distated passage, the type transcription sheetbs contnin the
arterial of the dictnted passage and in a better way. This

indicates adoption of malpyactice in conducting the shorthand
test.

(g) On n visual checking, it has been noted that in

certain answer scripte (transcription sheet ) containing poox

performance, higher marks have been alloted in comparison to
that dontaining better performance,

-~
Contdesssa5
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The above irregularitics in the sclection are only = %5

illustrative and noh exhaustive. In any casc, with the

above irrcgularitics deteeted in the scleetion, the respondents

were Leift with no other option than to cancell the cntir
scleetion. By doing so, no irregularity has been conmitited
by the respondents - rather the same has been done in the

larger public interest which has also brought configence
arong the public. The irregularitics were detected upon

an enquiry conducted by the Vigilance Deptt. of the Roilways

and 1n consideration of such cnquiry, the selcction in

question has been eancelled and the applicant should not
nake any gricvance

~

against the sanmc,

4, That with regard to the statements mnde in pora-

graph 4417 of the 0.A., the respopdents reiterate ang

reaffirn the stntements made here-in-nbove,

e

That under the facts and circumsances stated avove,
none of the grounds urged by the applicant townrds granting
the rcliefs prayed for ave sustainable and nccordingly, the
applicant is not entitled to any relief as has been clained,
6o hat in view of the facts nnd circumstances stated

above, the instant 0.4, is linble to be dismissed with coste

Contdeseees6



WERIFICATION

I, Shri < SCVI/\\?‘\’ s nged about 32
years, by occupntion Railway Service, working as
Deputy CGhief Personncl Officer of the W.F, Railway
ndrinistration, do hereby solemnly affirm and state
that the statements mnde in parngraphs 1 and 2 are
truc to my knowlcdge, those made in pamngraph 3 to 5
arce truc to ny information being matters of records of
the censc which I belicve to be true and the rests

arc my humble submission before this Hon'bl‘c

Lribunal,

DEPUTY CHIEF PERSONNEL ORFI CER
NORTHEAST FRONTIEK RAITWAY
MALIGAON :: GUWAHATI

FOR & ON BEHALF OF

UNION OF INDIA.

q qen i Afwa (T
Jy, Chief personaet Officer (G)

'1310110
o WA, TGRS
i;. ? Rly., Guwahati-781011.
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In the m~tter of :

0:A.No0.143/96
© liss Nirmali Das «e s AppPlicant.,
-Vg=- ‘
Union of India & Ors. «+.Respondents.-

~ AND-
| S ,
in the matter of :

Rejoinder of the applicant againgt
the written statement gnd Addl.
written Statement filed by the

respondgents.

1. . That the copies of written statement as well
as Addl.written statement'filed by the respondents hove

been served upon Mme through my counsel ond going through

‘the contents of both, I have understood them tnoroughly.

I consider it necessary to file o rejoinder gnd As such
same 1s filed as follows ‘-

2.- | That in pafa 5 of the written statement it is
steted that - ", ,As & number of complaints hnve been

received alleging adoption of malpractice in the rbove

recruitment and some gre under investigation, it is reques-

ted that' no appointment letter for the post of Junior
Stenogrépher(English) should be issued till clearcnce .
given by VUigilance." The respondents held up'the »proint-

ment . béesuse nupmber of complsints hiove been received

regarding.es.

Nisprade  Dak .



regafding ~doption of malpractice and ent 1ye m-tter was
investiganted by vigilcnce, whereas acting upén the vigi.-
lance report the railwey boord cwncelled the recruitment
panel on vurlogs irregulsrities and not & single word
of malpracﬁiée was spoken in the cancellation order.

3. That the ground shown in the addl.written
statement in pare 3(a) that qualificstion of diploma

of shorthand and type writing wes not shown in the

advertisement is not correct.

4, That in para 3(e), the statement goes thus -
"In g nymber of cases it has been noted thaot morks once
althéd in the shorthand transcription sheet have been
over-wriiten/defaced and new morks alloted, obstans ibly
to favour the candidste of evaluator's choice". In this
statement the respondents did rot state thnt the m-rks
given in the cpplicant's book was changed or over-written,
In this comection, it is t0 be stated th@t in regponse
to the ~dvertisement notice i.e. Annexure - IIT as many
£s 2120 candidates appli%d'nnd 1520 appeared in the
written %est,out of which 172 were tested in short-hakd
speed test and.subseQuentlj\47 weré sent for viva-voce
test and finelly emprnelled candidates were sent for

appéintmeht.

5. That it is very natural as stated in pora 3(e)

thet in o number of cases it has been noted thot murks .

once alloted in the shorthand transcription sheet h:ve
been over-written/defaced und new marks alloted,obstonsibly
to fovour the condidate of evgluator's choice™., In other,

WOI‘dS....e

Nt ale  Dak .
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words in the nnswer scripts of 125 candidates who were

declared unsuccessful this over-writing sct might have

done ~nd it never hcppened in the csse of the spplicant.

B That in reply 4p the st:-tement made in para

3(f), thg &pplicent beg to state that dictntion taken

by one stenographer does not taily with thpt of another,

It is humanly'impossible Lo read and to type out g
shorthgnd script of;one stenographér by aonother. The
applicent appeared in the speed test not to obtain a
diploma'pn stenography, but to tyoe out correctly the
dictation passage and gs such the gllegstion of'malpractice

does not exists at all.

T - That in view of the facts steted above, the

writien stytement as well'as the addl.written statement
filed by the respondents have totaily failed to make out
the cnase of malpractice pcna as such both the documents

are not tenable under the lnw ond there is o very little

help to this Hon'ble Tribunal for prriving At o correct -

decision and as such both the documents are without any

merit.

8. That the written stgtement and the Addl.
written stetement spesk of crudest form of arbitrariness

affected by bias end/or actupted by mglafides.

-

9. ' Thet the present rejoinder is filed bonanfide

ownd in the interest of justice, . .

. Vel’if iCE"tiOl’l. Fo s o a0t




VERIFICATION

- I, Miss Nirmali Das, dgughter'of Shri Banamoli
- Das, aged 24 yearg; by caste_Sudra,lby reiigidn hindu;
resident of Rly gr. ﬁo.?O-Am West Maligaon, Guwahati-ll
do hereby solemnly affirm snd verify thrt the ~contents
made in parﬁgraph 1 of this rejoinder are true to my
knowledge and those mude in parsgraph 4 are derived
- from 1nf0"mntlon from the office of the Rly. Recrultment"
;Board,Guwahatl and rest ore humble submlss%ons before
~ this Hon'ble Tr‘ibuh.el. o

t

AND I 51gn thls Verlllcatxon on this 7/k,d@y

":f;;of April, 1997 at Gumahatl
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e 3 1987 IN THE MATTER OF s~
@"é’)" . 044, To, 143 of 1996
I Segiin @3’
| Mf 2"”‘% Miss N. Das eee ApPplicant,
' VS.

Ugion Of India & OrSeee

R@sgondents_.
AND |

- IN THE MATTER OF s- o
Reply to the rejoinder filed by
th@ appliczmt

The answemng rcspondento beg to otate as follows :-
1. fhat the answering mspondents hav ¢ gone
'thwugh the copy of the rcgoindcr filed by the appllcant

and have understood the contents thereof. Save and‘ except

the statements made in the rc;o;nder which a re speoifically

admtued hcre-m—below, othe:r' statements are categerically

deni ed. Furthcr the statements which are not bornec on

-records are also denied,
Thqt vith regard to the stntements nade 1n

nmgmph 1 of the rejoinder, the qn.;wering respondents

do not admit anything contrary to the relevant records.

. CGthoooo 2
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‘.3. v_ | - That with reg:.a:jd td the statements mde in - £ — ;‘;
paragraph 2 of the rejoinder, the answering respondents
beg to state that the recruitment panel has been eaneellgd
in view of varibus irregularities as pointcd out in the
vigilance reﬁort. The itrogﬁlarities pcrﬁaining to the
‘sclection and publication of the pancl havealready been
* highlighted in the additional written statement. Investi-
gatién'waé'carmied»cut on the basis of the complainﬁs;
lrregularitics,in the entire piocess of selection includes

nalpractices also, ,

4e _ That with regard to‘thevsfmtements nade in
.'paragrmph 3 of the iejoinder; while denying the contentions
‘made therein, the answering respondents‘bég,to state that
in the advertiscment, submission of diplomn certifieate.
along with,applicntibn form was not mentioned as a conse-
~+quence of which mény eligibkec candidates did‘nét submit
their certificates along with the application form. As
alreadylstated\in the  written statement, their such
applications wefe rejected on the gﬁound of non-submission',
of diploma certificate which needless to say, deppived
many eligible candidatesrotherwisé eiigible‘for consideration,
In the advertisement, the qualification .s‘bipulatcd' wos

a8 under s-

7 - Stenographer (English)
Matriculate,

- "Category

aualification-

Contdeese3
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‘Speed : 80 words per minute and 40 words cl%
| ‘ per mimate in Shorthand'and Type-
writing respectively.
Knowledge of Hindi Stenogrnphy i is
;ﬁ additional qnalification and will
.be given preserence,
Age : 18 to 30 yoars,"

From t he above, it is clear thﬁt although the

' qpal1f1cation ‘mytriculate’ was specifically mentioned

,w;th required speed& in Bhorthﬁnd and Type~wr1t1ng, the

advertiscment did not mentlon anything about the submission
of diploma certificates in Eugx respect of Shorth~and and Type
writing. Thus, going by the advertisement, although it

was not specified to produce the diplona certificates but

.en sgrutiny of application forms same wns nmado obligntory

"as a consequence of which: the Railway Recruitment Board

regected nany qppllcﬂtlon on the ground of non-submission

of dlplomﬂ certificates in support of qualifientlons in

Shorthand and Iype=-writing., Needless to say, this has.

resulted serious mis-carriage of justice and has caused

prejudicc to many eligible candidates who were othervise
‘eligible under the terms of the advertisement, This has

- vitiated the cntire sclection process.

Se That with regard to thQ'statements made in

Paragraphs 4 and 5 of the rcjoinder, the answering res-

pondents beg to state that in a number of cases marks once o

allotted were changed, over-written/defaced and new narks were

cOﬂtdoo eed
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allotted-bj the evaluntor. This is onc of the grounds

¢ B

foi wiiich entire selection was held to be vitiasted and
accordingly, the entiré éelection was cancclled., As regards
statenents regarding number of candidates applied for the
post appeared in the written test, speed test and viva

voce test, the answering respondents beg to state when
-irregulariticS were'dcteoted through-cux the process of

the cntire seleetiqﬁ amongst thog said.candidntes, as
policy decision, the sclection was cancelled, Amidst the irrc=-
guularlties were detected, such cancellation of selcctlon was
the best course opened fax which ncedless to say, has brought
confidence to the public in general, more particularly,

the cligible oandidates who elther appeared in the seloc-
tion or could notvdppcar in'the'selection because of non-
subnission of diploma oerfifioates.‘.ln,such a sclection
wherein such irregularitics as pointed out in the ndditional
writion statement come to light, 1t is immaterial as to
whether there wos any over-writing and/or nddition of new
narks in any particular answer seript. Thé selection

proéess cannot be individualised and will have to be taken
as a vhole, Amdng the appliéahts who have approached this
Hon'ble Tribunal by filing various O.As, it has been found
that thore is over-writing to thé mrks already allotted

- by the evaluator. In some cascs totaliing nistakes were

also detccted. Mention may be made of Shri P.Jd, Das
(applicant in O.A. 146/96), Samt, Kaméla Dekn (apﬁlicant N

Contdese«d
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in 0.4, 145/96), Sri Mrittunjay Yhosh (applicant in 0.4,
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150/96), Sth Rupakﬂ Chakraborty (applicant in O.A. /96),

Shrl Pabltrﬂ Kr. Xakoti (applicont in 0.4, 151/96). shri

abltrﬁ Kr. Kakoti has becn shown to have obtqined 124

narks in the writ ten exanination a8 against actual mark

116, This wns beeause of mistake in totalling, If the
narks of written oxnmlnqtlon is correctly calculated (116
narks), in that cage, he ‘gt total marks of 353 instead of

| 361 and would not have been enpanclled, as in that ease
onc Shri Sujit Chakaaborty (Roll No, 810556) who has obtained

total of 360 narks would have been empwnelled.

When such
- nist

akes hﬂvc been detected in a number of cascs including
over-writing in the total marks, cowpled with mny other

1rregulnr1tios as indicated in the additional written

stﬁtenents, there was no option lefs for the compctent

nuthorlty than to- cancel the cntire selection. The applicnnts
cannot individualised their ense at the cost of the larger

6. . “That the answering respondents eategorie ally
deny the contentions nédeé in paragraph 6 of the rejoinder.

Ihe»nppllcant has-totally'misundérstoodv&nd nisinterpreted

tho avernents made in paragraph 3(£) of the additional
written statements, It is not correct that dictatead paséagcs
.taken in Shorthand eannot be rend out

altogether by a Shorthand
expert, '

Contd.... 6 ’
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To That with regard to the statemonts made in |
amagraphs 7, 8 and 9 of the rejoinder, the qn»wering
rGSyondents categorlcally dcny the contentions raised there-

in and the applicant is put to the strlctest proof thereef.

It is categorically donicd that the written statements

filed by the respondents speaks of crudest form of arbitra-

riness cffeeted by binsed and/or actuated by malafide.

. The seleetion in questién has been cancclled with a viow to

_bring fairmess and transpirence in theg method of

selection., The applicant cannot claim as a matter of course

for being appointed to the railway serviee. Amidst the

-irregularities detected in the entire process of selection,

there wag no option left for the competent authority to

cancel the entire selection which has‘brought confidence

anong the'general public, more»particulérly,Aambngst

the eligible eandidates,

8. That in view of the facts and circumstances

- stated above, the cancellation of the éeléctibn was just -

and proper and the Hon'ble Tribunal would be reluctant

to interfepe with the some and the 0.A. filed by the

abPplicant is liable to be dismissed with coste

Verificationesss?
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| | | YERLFICATION,

I, Shri C _ /g C‘QY“*'\(\. aged about _’}_:/
‘yoars, by ocoupnation Railuay Service, woz:‘kingas
Deputy Chief Pergonnel Officer of the Northenst
Frontier Railway, do hereby sélemly affirn and
state thaf the statements made in paragraphs 1 and

2, are true to ny knowledge, those made in p'zrqgmphs
“ % to, 7 arc true to ny information being mttcr of

'1: records of the case and the rests arc y humble |

t\

submn.ssa.on bei‘orc this Hon'ble Tnbuml

- 41'
X o et
DEPUTY CHI EF PERSONNEL OFFICER .
NORTHEAST FRONTIER RATIWAY
MALLIGAON s: GUWAHATI -

'FOR & ON BEHAFL OF
UNION OF INDIA,

ﬁ“f«w‘ “




